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THE BUDGET (GENERAL), 1971-
72— General Discussion—contd,

SHRI M. K. MOHTA (Rajasthan):
Mr.  Deputy Chairman, Sir, the
budget of any Government is not simply an
ordinary j account of the receipts and
disbursements of the Government for a
particular period of time and the ways and
means of covering any deficits thai might
arise. It is well 1 established and
accepted by all leading economists that
the economic policy pursued by a
Government is the single most important
factor in the economic development of a
nation. It has been said, Sir, that the
budget of our country—the fiscal and
monetary  policies followed by our
Government—should be S0
formulated 1 that they would result in
growth with stability. The people of the
country have given a massive mandate to
the present ruling party. That is a fact
which cannot be denied. But I wonder
whether members of . the ruling partv are
in sufficient touch with ' the people to
know that their economic j and fiscal
policies now are a matter of great joke
among the people and the people are ',
asking themselves  whether growth
means only the growth of the bureaucratic
sector and whether stability means only the
lity of the ruling party because the budget
that has been presented by the hon.
Finance j Minister does mnot promise
cither growth j or stability. I may
submit, Sir, that the j budget that has
been presented will sap the nation's
strength,  blight  confidence  and |
strangle enterprise. By constricting growth
| and aggravating inflation, the budget will
definitely  increase poverty.  The
slogan of the ruling party, gcuihi hatao,
notwithstanding the real effect in economic
terms of this budget along with the Fiscal
and monetary policies followed by the
Government would be to distribute
poverty, not to banish poverty.  Sir, on
this question 1 would submit that one
should have a very clear picture of the task
ahead—a very clear picture of the position
of India in the comity of nations, the
comparative  economic  strength  and
weaknesses of our country as compared
both to developing nations and developed
nations. This requires a great deal
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of imagination, much more imagination
than the Government has shown up till
now.

Sir, if by the turn of the century, namely,
the year 2,000 which is hardly 30 years from
now the people of India have to achieve the
same living standard as the people of the
developed nations of today. I am not yet
ambitious enough to say that we should
catch up with those people, because the
people of the developed nations would have
developed so much in the next thirty years
that it would perhaps be astronomical and
ejuite unreal on our part to hope to catch up.
But I set to myself the more modest and, to
my mind, achievable task of reaching the
same standard that the developed nations of
the world have today. By the year 2,000 the
population of this country would have
increased tc 100 crores. This huge population
of 100 crores would need something like 759
million tonnes of steel. It staggers my
imagination because we are producing 7
million tonnes today and we would need 750
million tonnes of steel. We would need 50
million motor cars against not even 50,000
cars we are producing to-day. We will need
10 million trucks, 50.000 million yards of
cloth. Our people, according to me, should
aim at a per capita income of Rs. 25,000 by
the end of 2,000 as against Rs. 500 today. I
atn mentioning these to illustrate the enor-
mity of the task before us. If we are R
achieve the per capita income of Rs. 25,000
as against Rs. 500 today, all this talk of
achieving a growth rate of 5J per cent per
year will not stand us in good stead. This 5i
per cent per year would not be able to give us
the living standard of the dew nation of the
world as of to-day. I submit that even if we
were to achieve a growth rale of 300 per cent
per decade, noi 5 per cent per year —I have
tried to do some arnh-metic and 1 Pnd that—
Rs. 500 would becone Rs. 1,500 in 10 years,
Rs. 4,500 in 1990 and 13 500 in 2.000 which
will still be short of the target ot Rs. 25,000.
which to my mind, should be set before us.
Other developed countries of Hie world have
demonstrated ihat it is possible to achieve a
much higher rate of growth than we have
been able to
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During the iast decade, a study has revealed,
that India's per capita income rose by 4 per
cent whereas Japan's rose by 213 per cent,
Australia's by 87 per cent and Singapore's in
only 5 years by 50 per cent. If Japan can
increase its per capita income D) 21 Jper cent
in a decade, siarting from a much higher
base, India, with a much lower base, can
definitely plan for an increase in real per
capita income of 3 times in every decade.
That is the minimum we should achieve, !
make bold to suggest that the present fiscal
and monetary policies of the Government are
not calculated to achieve this growth late. As
matters siand to-day, Singapore' capita is IC
times that of India, Japan's 20 times,
Australia's 33 times. I am not quoting West
Germany and USA. They are much higher.
The point T am making i?, that ike policies
of the Government which are reflected in the
budget of any Go are to-day such that they
s!
o much stress on
sector  which  means buroai
actual fact and they do not leave any m
tothe  F the public to save aid to invest.
I would submit that unk ¢ countiy, thousands
and perhaps,
lakhs of er s—big, medium and
small-  :bled to do their bit in this great
task that is befo wc will nol be able to make
any achievement si all. Mr. Lester Pearson
was appointee! by the World Bank to study I
veloping countries, and the Com- i Headed
by Mr. Lest; P came to the conclusion
that of the 6. udied by them \) scored an
annual growth of 6 per cent during the first
seven years, 13 achieved 5 per cent and India
achieved only 3-2 per cent. For the decade
as a whole Ind. h would come to no
more than 3-6 per cent as against the rise of
2-5 per cent whk I meant an insignificant
increase in the real tpita income increase
over the decade as a whole.

Sir, it has been argued on more than one on
that taxes are nothing but conversion n\
private savings into pub]
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I have heard this argument many times and I
have pondered over it and I have come to the
conclusion that this is completely unfounded
and a false thesis. 1 would have conceded
that it is only a transfer of private savings into
public savings had the money that was so
taken through taxes the pockets of the public
to the coffers ~ the exchequer had been
wisely and profitably spent by the
Government. As matters stand today we see
that the non-develop-menti i expenditure of
the Government rises year by ye?r. The taxes
that the poo", the middle class and the rich,
every one from all sections cf the society pay
to the Government do not yield any
commensurate benefit 'o the society as a
whole. The only effect that takes place is t\
less money in the hands of the public to
invest In really productive enterprises and
(he money is squandered away In non-
'ai schemes of the C : the only achievement
we get is tion. Sir il is a well known
princi] economics that if money is spent on
pro's the country can a on ncn- or semi-
productive enterprises,
I be inflation and not
ve! of tax
not disi .seen nion of the Government !
tionaiv  reduces the margin ol ings and ¥’
tments.

Sir, apatt from the cue there is a very real
tl at we face today and that is uuei tt.
Accord- ing lo cm I ¢
un- in the country is 23 million and il has I
lated thai rs lhe ie uneir.pi ell in- stead
of getting dimi 'hat is be-
the nature v: tl made by the G, not
ployment-orie/'ied. To  start with, not
productive at all and then it is not em- d.
Sir, all the
schemes and plans of the Gov* I
would come to noug’ is not provided to this
huge army 61 the unemployed and the
velyy natue i



173 Budget (General) 1971-72
Public sector concerns is such that a sizeable
dent in this problem cannot be made by an
expansion of the public sector only. The
Government has stated on more than one
occasion that it does not favour monopoly,
that it does not favour concentration of
economic power in the country. 1 make bold
to suggest that the only power, whether
economic or political, is concentrated in the
hands of theSu.te. A piivate individual,
however highly placed, has no power at all
and the fiscai policies of the Government
have been framed in such a way that there is
no encouragement or incentive to the
newcomer in trade and industry. Very few
industrial concerns that exist in the country
can have some savings and expand. What
about the new entrepreneur ? The taxation
system has been designed in such a way that
neither an individual nor a small private
company which alone can form companies
can do so. It is difficult to think of small-
scale industrialists and business-men forming
public limited companies. The taxation on
individuals and piivate limited companies is
such that they do not leave any savings and
in the absence of such savings these small
businessmen and small entrepreneurs find it
extremely I difficult to grow. Real growth in
the country can come about only if lakhs of
entrepreneurs can take upon the'r shoulders
this task and for this purpose it is necessary
that the rates of personal taxes and the rates
of taxes on private limited companies also
are kept at such a level that they would
encourage initiative and enterprise.

Much has been said about the effects of
defic't financing on the economy as a
and on the price structure. A
scrutiny of the Budget of the Government
would reveal that on the revenue account
there was not any substantial deficit a
matter ot feet, last year also on the revenue
account the Government had a si/eabe
surplus. This year almost the entire
deficit arose out of the capital budget
oftheGo' ment. I venture to suggest that
whereas recourse io deficit financing for

the purpose of  financing the
administrative expenditure of the
Government ia inflationary —there can

be n) two opinions about
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it—the creation of credit for productive
purposes on capital account is not in the
same class. That cannot be termed in
flationary for the very simple reason that
when money is invested in productive en
terprises, whether out of taxes or out of
loans or even out of created credit, it has
the effect of increasing production and
production is the only way to fight inflation.
Therefore* this money, if it is spent on
productive enterprises, cannot have an
inflationary effect. It was not npcessary
for the Government to have imposed such
a heavy dose of taxation only for the pur
pose of financing their capital projects.
The same amount of money could have
been made available by loan operations
which would have had the effect of leaving
some savings in the hands of the public
for reinvestment in productive enterprises
and the growth of our economy on a much
bigger scale. May I submit, Sir, that one
does not need the very expensive outfit of
a vast Finance Ministry to manage the task
of impoverish.rig talent and enterprise,
which has become a political gimmick.
A very simple expedient would be peihaps
to make somebody like my fiiend Mr.
>h Gupta, the Finance Minister, and
one of actions would be to put
per cent lax on all incomes. It

does not ' . organisation or
great it ake away money
from the people. Or perhaps if you put
a Naxalite in that sea. ! go a step
further and say, put >pk against
the wall and eliminai' tl : that would
eliminai i the country,

n before us is not of level-
ling down. It is verj
thing, it is very difficult to creat something.
The process of levelling up requires great
imagini effort, and I am sorry
to say that the Finance Minister has not
shown any initiative towards that. Not
! only that, the time and effort and organisa
tion, limited as they are, are being squan-
. dered away in unimportant scheme
do not promis ocial benefits. 1
refer to the :1in-
1! is wdl known that
the public .rprises are in a bad
way and a lot of effort is needed, a lot of
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time, a lot of organisational skill, is needed |
to pull them out of the sorry state of affairs
that they are in. The same effort if applied |
to improving the working of the public sector |
concerns would have yielded much greater j
dividends in a social sense than the nation-
alisation of general insurance or the put- |
ting up of several bakeries or the putting Up
of rice mills with which the Government
seems obsessed today.

The hon. Finance Minister also mentioned
something about State overdrafts which have
become all but uncontrollable. It appears, Sir,
that State overdrafts today stand at the
staggering figure of Rs. 260 crores, and in
spite of the fact that it is the Government of
India that doles out a lot I of grants and aids
to the States and is in a position to put some
pressure on the States to have some financial
discipline before coming to the Government
of India for further aids and further granls in
spite of this fact the Government has not been
able to persuade the State to make all the
efforts that are possible by them to raise their
own resources within the four corners of the
Constitution.

I do not understand why the rural rich, the
new rich class among the agriculturists, have
been spared and what is the social
philosophy that compels the Government to
tax an urban salary earner even if he earns
Rs. 6000 a year, whereas a rich farmer
earning Rs. 50,000 a year or Rs. 1 lakh a
year goes scotfroe. People have been
uncharitable enough to impute motives. I do
not want to go into that question but the fact
remains that neither any social compulsion
nor any economic justification exists for
exempting this class of people from paying at
least a small share to the developmental
effort of the country. Coming to the taxation
proposals of the 3 p.m. Government, I find,
notwithstanding the comment of some
people, journalists or businessmen or
politicians that the corporate sector has been
left out completely, that a very terrible blow
has been struck at industrial development—
at industrial
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development by the three measures intro-
duced by the Finance Minister, namely, the
development rebate will no longer be
available to industries after May, 1974; the
tax holiday has been watered down to such
an extent that Rs. 14 crores would be lost
every year by the industries and the list of
priority industries has been shortened quite
substantially. On a study of the taxation
proposals on the corporate sector, it would
seem that the Government has come to the
conclusion that the country has developed to
such an extent that further development is
not necessary or perhaps not desirable, the
economy has become over-heated as they
say in America. But the fact remains that
the industries which have been taken out of
the list of priority industries are the very
industries which the country is in great need
of today. Take for instance aluminium
which has developed only during the last
few years and which has still a long way to
go before the country becomes self-
sufficient in aluminium and is able to
replace copper which we are short of.
Another industry is motor trucks and buses.
I wonder whether motor trucks are not
considered an essential item for the
economy of the nation; road transport is not
considered essential and important for the
economy of the nation and buses are not
considered essential for the man in the
street, the common man, as you call him.
Refractories—I understand that we are
yoing to import refractories to the tune of
Rs. 20 crores and yet this industry is not
considered essential enough to be retained
under the heading of priority industries.
Petro-chemieals is another new field that we
have entered into a few years ago and we
have a long way to go, and yet this is
another industry which has teen taken away
from the list of priority industries.

In the case cf development rebate also,
this was one single catalytic factor which
encouraged the establishment 0i industries
in this country. But somehow it has been
made out by the Government that this was
either an unintended gift to the industrialists
or something very anti-social, which should
be stopped immediately. I was extremely
surprised to read in the papers
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the comment of no less a person than the
Senior Economic Adviser to the Govern-
ment of India saying that the development
rebate worked to the detriment of the
Central Exchequer to such an extent that a
company with an investment of Rs. 30
crores made a profit of Rs. 40 crores due to
the working of the development rebate. It is
a fantastic statement coming from such a
senior officer because out of Rs. 30 crores
some assets would be such that do not
attract any development rebate at all, like
land and so many other things, and there
must be some other assets which are in the
nature of working capital only, and if the
assets which attract the development
rebate amount to perhaps Rs. 20 crores,
they would be able to give development
rebate of Rs. 5 crores only to the company,
out of which the tax saving would be only
Rs. 2 1/2 crores. 1 do not understand how
does the Government come to the
conclusion that Rs. 40 crores of profit could
be made on this one head alone. This is the
kind of muddled thinking that ' goes on in
the Finance Ministry, and proposals are
put forward which have the effect of
slowing down our developmental tempo,
slowing down the development of industries
instead of encouraging the industries.

Sir, wealth tax on initial issues was exem-
pted over a period of time because it was
considered desirable to do so keeping in
view the long gestation period of some
industries. Now that also has been with-
drawn.

Higher income tax on individuals will
naturally eat into the capacity of individuals

to save and re-invest. There would be dis-
investment year after year from certain
classes of people. I wonder whether it
would be in the best interest of the economy
as a whole.

Another tax proposal that the Government
has is regarding a ceiling on salaries paid to
company executives. I wonder, Sir, whether
the Government has taken into account the
fact that more and more highly qualified,
highly experienced officers,
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executives are needed by trade, business
and,ndus;ry ,,50 to look after e gmZesnaluie of
business and industry i, 2 country. Business is
no longer a *X concern but has come to such
an 22 that spec.al.sed knowledge is needed The
Government has perhaps not applied ™ © the
"t that this kind of S,im may result in brain
drain. Our be , Sn fsts, doctors and our best

lechn ¢ ,, ' "n" many other fields ,. already ,,,,
%

Sir, the mandate that the peoole have inven
to the ruling party also fancluded I mandate
,ha, no tax, 0 puden ¥ ™ be added to the
burden of the poorer secS of the society.
Unfortunately, we find ha articles of mass
consumption likecoa medium cloth, maida,
soap and a hos of 0 her articles
have been made the objec
of add,,,ona, taxation by the Government 1

do not know under what ideology.

Another intriguing tax that has come from he
Fmance Minister is the tax on air f, It: n; a
curious arithmetic of the Government' of India
that whereas they hope to raise Rs 7 crores
from this tax, Air India which is a wholly
owned concern of the Govern ment would
stand to lose as much as Rs 8, crores ai year
due to the operation of this tax. I do not know
whether the Govern ment ,s budgeting for
surplus or deficit as far as this particular tax
is concerned.

Another very intriguing tax that has
come is regarding import duty ., viscose
staple fibre. The viscose staple fibre is a
substitute for cotton which is in extreme
short supply in the country. This is not a
commodity which the country imports as
normal import but has agreed to import this
year only because the cotton crop in the
country has failed.

Coming on the heels of the Government
to import staple fibre is this increase in the
import duty from 25 to 100 per cent which
has had the effect of paralysing the trade
and industry and some 40,000 bales of
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staple fibre are lying uncleared in the
docks or unclaimed on the high seas
because no cotton mill or spinning mill is
in a position to pay this high rate of 100
per cent, on viscose staple fibre. The net
result of all these taxes that the
Government levied or proposes to levy in
the Budget would to slow down further
the industrial and economic development
of the country which is already in a very
low ebb.

If we are to achieve a higher rate of growth, I
the development of industry is a must.
And while we talk about the development |
of industry, the time factor must be taken ;
into consideration. It is one thing to say |
that we will develop to this extent within,
ihree years' time and it is quite another to
say thai the same development would be
achieved in 20 years or 30 years. The time
factor is something which the i
Government has been missing all along.
I ipuld have development of the country vy
short period of time.  The public i is not
going to be patient enough to allow the
Government to follow whatever policies I
they like if immediate relief is not provided j
to it in a very short period of time. ~ So, j if
the time factor is given the due importance
that it deserves, the policies of the Govern-
i meat would have to bs framed in such a

way that they encourage savings,
they encourage investment and they
encourage growth. Unfortunately, the

Budget fails to do all these.

SHRI VITHAL NARHAR GADGIL
(Mabharashtra) : Mr. Deputy Chairman, Sir,
I am happy that my maiden speech in this
august House should begin  with
congratulations for the Finance Minister.
He has brought a Budget which is socialist
in outlook and radical in content. 1 know
that friends of mine in the Opposition have
been very critical of him. I am not sur-
prised. Those on the extreme left are dis-
satisfied because he is not doctrinaire. And
livise on the extreme rig! ' ire unhappy
because he is progressive. The very fact,
Sir, that both sides have criticised him
lends assurance to my conviction that he is
on the right lines.
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Sir, I will judge the Budget in the context
of the mandate given to my great party by
the great people of this country. The
manifesto and the Budget must be read
together. The text and the context must go
together. What was that mandate for ? That
mandate was for socialism. Sir, I shall not
define socialism. I have been a practising
barrister for the last 15 years and a professor
for nearly 12 years. And you know what
happens to people belonging to these
professions when they start defining terms. I
remember, some years ago in the Bombay
High Court where 1 practise a sugarcane
grower filed a petition under the Sales-tax
Act. And the question was: what is a
vegetable ? Learned arguments were
advanced by lawyers for several days;
various dictionaries were cited; rulings of
several High Courts were producei. And then
two distinguished judges of the Bombay
High Court solemnly declared that sugarcane
is a vegetable ! Therefore, I will not define.
And shall i say what happens to professors ?

Perhaps Mr. Bhupesh Gupta will be
interested.

AN HON. MEMBER : He is not
present.

SHRI VITHAL NARHAR GADGIL : 1
remember a story about Hegel, the guru of
Karl Marx. He was once approached by a
young man in love. He asked I "What is love
7" Hegel was, after all, a professor. He said,
"Young man, love is the ideality of the reality
of the infinitesimal portion of the absolute
totality of the ite Being." What it means, 1
do not know. I read it 20 years ago. I still do
not know what it means.

Sir, it is said that there are 52 definitions
of "Socialism". I do not propose to add one
more. Broadly speaking, I would say that in
any theory of socialism, there are three basic
concepts ; (1) To bring about such structural
readjustments as would result in change of
property relationships. (2) whether there is
more and more social ownership of
imporlant means of production; and (3)
whether there is reduction in economic
inequalities and disparities. Now,
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apply these three tests to the present Budget
brought by the Finance Minister. The!
nationalisation of banks and the taking ',
over of general insurance have already
assured us social ownership of important
centres of economic power. The drastic
increase in the wealth-tax read along with !
the income-tax proposals will surely result
in changing the basic property relationships.
It is in the field of economic inequalities
that 1 may have to make some observations
on the Budget. I say that the Finance
Minister must be congratulated on a parti-
cularly radic.il proposal which has com-
pletely endeared him to me and that is in
respect of his proposal to arm the Govern-
ment with the power to acquire property at
the prices mentioned in the sale deed. But |
say that it is not enough. 1 am not
: ing him for what he has done. But
1 may have to make some observation for
ing which he has yet not done. I
enough. There are other
dishonest men in the society who give false
returns, false values, in their income-tax

and wealth ns. That is a
national
theft. Li isreallyafraudonthei ia

grand larceny on a grand scale. There-
fore, I would urge on the Finance Minister
Ire should also arm the Government i
further power that the Government led to
acquire property at mentioned not only in
the sale deed, but also at the values and
prices mentioned in the wealth-tax and
income-tax returns. Then only can he
justly claim that he ha5 taken, ail
dishonest men at their word. Therefore,
as far as these areas are concerned, |
congratulate him.

Then I have to make some observations
firstly with regard to rural sector, an
haps Mr. Mohta will find me in his com
pany in that respect. I agree that

the
riret! sector is n rrly taxed.
What

) the rural economy in the
h.si hundre ' What has
happened

is that three forces have completely
changed the rural economy. Industries
have been urban'se!, agriculture has been
commercialised and political power is
centralised. And what is the result ? The
result is that three new forces have come
to dominate
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the rural life : the local village officer—
whether he is called patel or patwari makes no
difference—represents the political power, the
administration; the big, the really big farmer
who represents the traditionally economic
and political leadership in the village; and
the local trader who links the district place
with the big business in the metropolitan.
These three dominate. Any organisation by
the weak, by the landless and the neglected, is
resisted by these three forces. They infiltrate
into their organisations, set up fictitious
organisations and see that any organised
effort is destroyed. They are really, if I may
say so, Brahma, Vishnu and Mahesh, the
Triintmi of the rural areas; one creates, the
other sustains and the third destroys any
organisation by the weak. And to this
Trimurti is now [ added a fourth character and
that is the businessman from the urban

areas, the film actors and actresses, who
pur agricultural lands. 1 do not know
what ens.  Perhaps one consultation with

the income-tax expert convinces them that
they have love for the rural life. = They are
suddenly so much attracted by the charm of
rustic existence that several of them ha\e
purchased lands. We know the reason.
The reason is obvious. They want to
change their money from black into I come
from Poona and I learnt tha actor Mehmood
has recently pur. agricultural land there.

I do not know when he became an agricul-
turist except perhaps in some film or another
where he had to act as an agriculturist.

1 This is what is happening in th

isector, iiis not as if agricultural income
was never taxed. You know Sir, tl 1873
the British had imposed agricultural income
tax. For political reasons later

. on they gave it up. But since then i one
Finance Commission, three Taxation Inquiry
Committees and a number of experts have
pointed out that there is no justification for
not introducing agricultural income-tax. The
inequity of it is obvious. 1 do not want to go
into all the figures. A study,on this was
carried out by no less a person than Shri
Asoka Mitra and his

ireport says that the incidc,.e of direc
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taxes, as far as the agricultural sector is
concerned, is 3-7 per cent whereas the
tax burden in non-agricultural sector is as
high as 128 per cent. I will be
immediately told that there are difficulties
and the matter is pending in the Supreme
Court and political problems of Centre-
State relations will be involved. But may I
say this thai since 1938 when Bihar first
imposed agricultural income-tax. at least ten
States including the States of Tamil Nadu
and Bengal have already imposed agricul-
tural income-tax.  So, there will be no
political difficulty on the basis of Centre-
State relationship. What is required is
uniformity which is lacking. In the State [
come from we have introduced agricultural
income-tax. But the position is that net
income up to Rs. 36,000 is exempted from
income-tax. The result is that a man earn-
ing Rs. 3,000 a month is not taxed whereas a
high-school teacher in Bombay or Poona
earning Rs. 500 a month has to pay tax. I ask

Is ihis social justice ? Is this economic
equality that a particular section in the
community is favoured to that extent ?J
do not want to be critical.- 1 only want to
make certain suggestions. I would
suggest to the Finance Minister that he
should circulate a model Bill on agricultu-
ral income-tax as he has done in the case of
ceiling on urban property. Circulate it
among all the States and tell them that unless
this Bill is passed, the Centre will be
reluctant to give any kind of assistance to
them. It is only then that uniformity will be
brought about and social justice will be
done.

Why am 1 insisting on this and agitating
this point ? It is because I feel that this budget
has hurt the middle class very much. Cr.ly
the other day I was in Bombay. I asked a
high-school lady teacher what her reaction to
the budget was. Her reply consisted of a
description of a day in her life. She said : "I
got up in the morning. When I went to the
bath-room, I realised that soap is expensive.
I took a wash and siarted applying perfume
oil. Then 1 realised that it is expensive.
Then I sat
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at the breakfast table. The bread was staring at
me to tell me that it is more expensive. Then in
my hurry to go to the school, I broke a. glass
only to realise that it will be more expensive
now. Then I missed my train and had to hire a
taxi to go to the school. The taxi-wallah would
not accept the fare recorded on the metre.
When [ went to the bazzar to buy a ready-
made shirt for my son, I realised that that was
also more expensive. I came home and put on
the pressure cooker again to realise that it was
more expensive. In the end, after the dinner
was over and before retiring to bed, I wanted
to amuse my children. So I sent for the
playing cards. They are also more expensive."
On the top of this, she told me that she will be
exempted from income-tax only on the
condition that she saved Rs. 400./- a year. I
say, realise the political implications if this.

Sir, the middle class which is the backbone
of the society any which provides intellectual
leadership to any country, if that middle
class starts equating socialism or radicalism
with this kind of taxation then it will be
alienated from socialism. These political
implications must be realised. Therefore, I
would request the Finance Minister to increase
the limit as suggested by the
Bhoothalingam Committee up to Rs. 7,500. I
will immediately be asked : The;\ what are
the alternative resources ? I do not think the
corporate sector is taxed enough. I do not
propose to go into all those statistics. But [
find that the effective rate of taxes on the
corporate sector is now 44 per cent and 1 will
rely on a publication by no less an institution
than the Federation of Chambers of
Commerce and  Industry which shows that it
is much less than in France, West Germany
and many other western countries. There are a
number of other avenues through which more
revenue can be collected and therefore, 1
would suggest that the middle class should be
given the relief in varioi s ways, including
withdrawing the levy on maida so that social
justice would be done. This is because, Sir, we
are in a stage where you cannot have a
taxless society. My friends in the Jana
Sangh would probably
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recall that the best definition of kingdom by the Finance Minister. Sir, every budget

given was by Banabhatta in his Kadambari.
He said that that kingdom is the best which...

afema s wruzor faamg awd oF
'Karagrahanam' is only at the time of
marriage. But, in socialism 'karagrahamm' is
not only at the time of marriage, but it is
always an annual affair. Therefore, Sir, taxes
are inevitable, but 1 am only complaining that
they should fall on the proper persons.

Lastly, Sir, I would say this that I have
tried to analyse the budget with reference to
the mendate and  with reference to the
theory of socialism. I have not brought in
personal elements here. I hope you will
accept this except perhaps regarding the
levy on j perfumed oil, because one look at
me will convince the House that 1 am
probably joining the ranks of Dr. Triguna
Sen and Dr. Mahavir and my friend, Shri
Mohan Dharia. I have a suspicion that
my Jana ' Sangh friends will probably
welcome it, J because they are fond of
'Bharatiyatva' and the "Bharatiya' tradition
as expressed in the Sanskrit saying is :—

A bald man is rarely poor and 1 find my j
experience is that it is the rich bald men
who usually flock to Jana Sangh. But I do
not wish to bring in any personal matter.

MR. DEPUTY CHAIRMAN : All right.
Please conclude.

SHRI VITHAL NARHAR GADGIL
Only five minutes more, Sir.

SHRI JOACHIM ALVA (Nominated) :
He is a fine speaker. He should be given
more time. He is the son of a most illustrious
patriot and farmer Central Minister Kaka
Gadgil.

AN HON. MEMBER: Sir, it is his
maiden speech. Hi should be given some
more time.

SHRI VITHAL NARHAR GADGIL :
Therefore, Sir, I said that a radical look was
necessary which has been brought about

reflects, it is said, the personality of the
Finance Minister. Mr. Chavan, as we know, is
rarely spectacular. But he is always very
sound. He is radical, he has been radical...

SRI DAHYABHAI V. PATEL (Gujarat) :
It is the other way about.

SHRI VITHAL NARHAR GADGIL : ..
.and | am sure that in the next year's budget
he will be more radical, because, Sir, I find
that a radical approach is the felt necessity of
the times. The poor and the unemployed are
no longer going to wait and history will not
spare us. Sir, History will not spare us if we
hesitate and halt ; history will not spare us if
we postpone and procrastinate. That is the
need of the hour, because if we fail now, we
will be done with. It is said in the history of
France that 1848 was a turning-point in
history where history failed to turn. Now we
have reached the turning-point and I believe,
most of us will agree that we have reached the
turning-point.

Let it not be said by the future genera-
tions, by the generations yet unborn, that
1970's were the turning-point in our history
where history failed to turn.

I once again congratulate the Finance
Minister and I request him to consider the
suggestions that I have made. Thank you,
Sir.

MR. DEPUTY CHAIRMAN
Prithwi Nath.

SHRI PRITHWI NATH (Uttar Pradesh) :

Mr. Deputy Chairman, Sir, I was glad to
note the Finance Minister making a refe-
rence to the election promises that his party
had made, in the following words :
"The massive mandate  which  the
Government has received from the
people was a mandate for Socialism, a
mandate for rapid economic growth and
increased social justice..." But, Mr. Deputy
Chairman, I was really sorry to note that
in th.se budget proposals I could not
find anything which could lead me to this
view, that it would [ help rapid economic
growth or increased social justice, as the
Finance Minister was glad to say.

Mr.
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For increased social justice, the most
important step that the Finance Minister has
proposed is an ad hoc grant of Rs. 50 crores
for rural unemployment at the rate of one
thousand persons per district. Mr. Deputy
Chairman, Sir, 1 fail to understand this type
of ad hoc grant. No statistics have been
provided as to what is the number of rural
unemployment existing in India. We do not
know what is the number of rural
unemployed, what is the demand, what is
the requirement. And now an ad ho.- grant
of Rs. 50 crores has been given. No scheme
has been put before the Parliament as to how
this will be utilized. I do not understand how
this Rs. 50 crores has been granted. We do
not know what is the scheme and how this
money will be sanctioned.

The second thing is this. In Uttar Pradesh
there are 52 districts. Suppose 52,000 persons
are given employment, 1 fail to understand
how this could touch the problem of
unemployment at all. At best you can say that
it is a political announcement, based on
political convictions and it is not touching the
economic problem at all. In my opinion, Mr.
Deputy Chairman, in this country for all
economic ills we try to find political solutions.
1 would | have been very glad if the Finance
Minister could have given us some figures as
to what is the extent of the rural
unemployment in the country and what is the
requirement I and in how many years it is
proposed to solve that problem by proposing
this thing..

The only thing that we have been told is that
some labour intensive programmes would be
started in the rural sector so as to give
employment to these people. Sir, it was this
very morning that it was admitted by the
Minister concerned that out of the total
allotment of Rs. 420 crores for road
construction, only Rs. 66 crores have been
utilized and Rs. 360 crores are lying unutilized.
When this is the condition, when this is the
state of affairs in respect of road construction,
how can we expect ! that road construction
will give employ-
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Similarly, another allotment of Rs. 25
crores has been made for the educated un-
employed. Again, my grievance is that no
study has been made. It would have been
better if the Government could have made a
study of the unemployment conditions in
this country, both rural and urban, both
educated and uneducated. But we have been
faced with an ad hoc grant as if Rs. 50 crores
will be given to certain few favourite
individuals.

The second thing that has been done by the
Finance Minister for increased social justice
is that income-tax rales ha\e been increased.
Mr. Deputy Chairman, Sir, I agree with the
Finance Minister about the surcharge that he
has proposed. I commend this for the
acceptance of Parliament. I also think that the
capita! gains tax and the corporation tax that
he has proposed are fair and correct in the
sense that they are trying to touch the taxes of
big persons, higher persons ; ,-md il is proper.
But my grievance here is that corporations
have been left scot-free ; they have not been
taxed. My friend on my right was just trving
to suggest that the corporations have already
been heavily taxed. But the position is this
that it is the real income ; real income is
evaded by those persons. It is not a question
of percentage. The fact is that they are in a
better position to pay than the others.

The Finance Minister has also proposed
8% tax on wealth assessees of over Rs. 15
lakhs. I congratulate the Finance Minister
for this idea. But I must tel! you Sir, thai it
was in 1969, first of all, and then in 1970,
that the party, to which I have the privilege
to belong, was the first to pass a resolution
to this effect.

But the rate that he has proposed is
insufficient. Also, I may say that in 1967-68,
of the total number of wealth assessees, the
number of those with a wealth of over Rs.
10 lakhs, was 1.514. In 196S-69 their
number was 1,492. And in 1969-70 their
number went up to 1.531. These arc the
figures of assessees with over Rs. 10 lakhs
as wealth. Even though 1 could not get
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any figures for those possessing a wealth of
over Rs. 15 crores, still their number is
bound to be much less than the number, |
have given of those with a wealth of over
Rs. 10 lakhs.  We may suppose that their
number is about 500 or 6007or 700. So,
anything that is coming out of it would
not be substantial and we shall not be able
to touch the pockets of so many people. So
my suggestion to the  Finance Minister
would be that in the definition of "Wealth
tax', the definition of an assessee here should
include his or her spouse, his minor sons
and unmarried daughters. That would
mean that according to the present system of
Indian society a family is taken to consist
of five persons. Now such families
would not be affected by this increased
Wealth tax unless their assets go up to the |
extent of Rs. 75 lakhs. So, if the Finance
Minister does seriously mean to tax the [
rich people of this country by proposing, |
in a way, a ceiling on the wealth of the
socie- | ty, ihc best thing for him would be
that he * may include the minor sons and
unmarried daughters as well as the spouse
in the definition of an assessee.

Without this, the purpose for which this |
tax is being levied would be lost.

Now, Sir, the next point that I would
like to submit before you and through you
to the House, is that there is a deficit of
Rs. 397 crores and Rs. 177 crores have been
proposed to be recouped by taxation and a
gap of Rs. 220 crores has been left un-
checked, unprovided for. 1 am only afraid,
Sir. of this one thine that it may increase
in deficit financing. If you increase the
currency, it is bound to affect the society.
In the last three years, the total circulation
in money has increased by 8 per cent, then
by 10.8 per cent and again by 9.2 per cent.
I would not be surprised if this gap may
result again in deficit financing.

Another thing that I would like to point
out is that the provision of Rs. 60 crores,
that has been made by the Finance
Minister. for the Bangla Desh reftigees is
most insufficient. We have been told that
at least 40 to 50 lakh of people have now
entered Indian territory and the figure
may
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still go up. This amount will not be sufficient
even for six months for them and that will
also result in deficit financing and that deficit
financing is bound to result in the increase in
prices and in case it results in increase in
prices, it will again affect the poorer section
of the society, of which I am very much
afraid. I would like the Finance Minister to
examine this aspect of the question carefully.

If you see the price level, you will be sur-
prised that it was 5.6 per cent higher in
1970-71 than in 1969-70 and the price level
in 1969-70 was 3.7 per cent higher than in
1968-69. This all shows that there is a
regular increase in prices and the value of the
money that the poorer section gets is reduced
and he is put to agony. So. 1 would suggest
that we must take precautions and see that it
does not result in deficit financing.

Another point that I would like to impress
upon the House, Mr. Chairman through you,
is that the public debts that our Government is
incurring, have increased a lot. In 1971-72,
the total public debts have gone up to about
Rs. 15,000 crores and if we care to see, this
is a very high figure for a poor country like
India and especially’ so when the public
sector performance is not paying any
dividends. I am not one of those who will like
to say anything or who will condemn the
public enterprise but what my suggestion is
that in case you are taking loans and investing
money in public sector and the public sector
does not profit, it is going to react on the
general revenues of the Government. If you
see the service charges that ibis Government
has to pay on account of this, you will be
surprised that it is as big as Rs. 600 crores
and I shall not be surprised that in the course
of lime. if this policy continues, about 30 per
cent of the foreign exchange thai you earn
will be spent on our service charges and it is
bound to effect the economy of the country
very greatly.

All this has been so on account of the fact
that too much emphasis has been laid on the
development of industry and that too at the
cost of agriculture. Mr. Deputy Chairman, if
you look at the figures of the
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national income, you will find that the con-
tribution of agricultural sector is 50 per
cent of the total national income and still you
see that all the money invested is in
industrial sector and nothing is invested
in agricultural sector. My friends on the
right and on the left have just now told this
House that the agricultural sector must be
taxed because it is going scot free.  Mr.
Deputy Chairman, 1 will try to raise one
point that if we can have a study as to what
is the ratio of the income per capita in the
rural sector and in the urban sector, then you
will realise whether the urban sector or the
rural sector should be taxed. Just now,
my friend was interested in telling a story of
a school teacher. What is the income of that
school teacher living in Bombay ? Can he
imagine the condition of a poor villager
whose income in Uttar Pradesh would not be
more than Rs. 200 per year ? When the 'Plan
period' began, the income per capita in Uttar
Pradesh was Rs. 12 higher than the income
of the nation. At that time, the difference
between the rural sector and the urban sector
was Rs. 100 to Rs. 275. Now after these 20
years of planning, the Uttar Pradesh figures
show, that the difference of Rs. 100 to Rs.
275 has increased to Rs. 100 to Rs. 375 and
still our friends here think that it is the
agricultural sector that has to be taxed, as if
the agricultural sector is the most prosperous
one. There is a regular propaganda that the
green revolution is going on. I would like
you to see that we  have not increased
irrigation. We must provide more irrigation
to the agricultural sector. We must provide
more facilities to them. We have not
provided them anything of the sort. We do
not spend anything if you see the national
income contribution from the agricultural
sector. It is about 50 per cent and,
therefore, the Centre and the States should
have allotted to agricultural sector at least 50
per cent in the Budget but only Rs. 347
crores have been advanced by the bank to
the agriculture while Rs. 3,400 crores
have been advanced to the industrial sector.
If you see, most of the money that has
been invested by the Government
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of India has been invested by the industrial
sector and you do not see anything what-
soever of the agricultural sector.

After all what is an industry. Industry is
nothing else than the application of ma-
chinery to factors of production and the
more intensive, the more highly mechanised
machinery we use, it is bound to result in a
capital-intensive  industry. India lacks
capital. India has got human labour. We
must have things which are labour intensive
and. not capital intensive and the whole plan
is deficient to that extent. We have always
been using capital-intensive and not labour
intensive industries. May I suggest to the
Government that the whole consumption
market of this country should be reserved
for the small and cottage industries and the
large-scale industries should be allowed to
operate in a sector only where production
cannot be done in the small-scale sector. If
anything can be produced in the small-scale
sector, it should not be allowed to be
produced by the large-scale industry. All the
articles produced by the large-scale industry
must be produced in the public sector and if
anything is to be in the private sector, then it
must be highly controlled. Without this, you
may invest any amount but you cannot solve
the problem of unemployment. Unemploy-
ment is being created by sophisticated indus-
tries.

Lastly there was talk about cloth. I fail to
understand this Government taxing, this
Government importing raw materials which
are used for luxury articles. I cannot imagine
this Government allowing industries to be
established for producing luxurious articles,
just like man-made staple. Are we using it
for the poor people ? Is it a substitute for
cotton '? We are trying to import machinery
from outside. We arc trying to import
capital from outside. We are trying to
import know-how from outside. Then we
are trying to import even raw materials and
you feel that you make the country
prosperous. If you import everything from
outside, where will you get the market ? If
your agricultural sector, which is 82% of the
population does not
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provide you market, who will provide it ?
That market they can provide only when
they have the purchasing capacity and that
purchasing capacity you can have only when
the economic conditions improve. The
Finance Minister may note these suggestions
and do the needful.
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SHRIMATI USHA BARTHAKUR
(Assam) : Mr. Deputy Chairman, Sir, |
congratulate the hon. Finance Minister for
placing a production-oriented Budget in this
Ho.ise for the current year. He deserves special

congratulation on having made a planned
effort for the mobilisation of re-
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sources. The special attention to the
unemployed youth and the backward areas
is highly welcomed. If the schemes can be
properly implemented, I am sure that this
will help to remove disparity and plug
loopholes.

The main thing that we find in the Budget
is that the taxation proposals will not hamper
the growth of industries, which is the main
factor in keeping the economy of the country
in a sound condition.

Sir, the allotment of Rs. 25 crores to add to
the provision of Rs. 50 crores for the
educated unemployed scheme, though I it
seems too meagre to solve the huge problem
like unemployment, is a special feature of the
Plan this year. Undoubtedly it will solve the
problem to some extent.

The hon. Finance Minister declared in his
Budget Speech—

"We are not to permit them to be a lost
and frustrated generation. The details of
these special sell 'tries are being worked out
in consultation with the Planning
Commission and concerned Ministries."

I hope that the hon. Finance Minister will
be true to his word and that these schemes
will be given top priority to solve the
problem of unemployment of the country.
Along with it, efforts should be made to
eliminate the procedural and administrative
delays and corruption which are known to
be a stumbling block in implementing all
progressive measures in our country. The
vital aim of such schemes should be to speed
up  project  implementation,  expand
employment opportunities and reduce dis-
parities among the rich and the poor people
of our country.

! Sir, the proposed decision to secure power
to acquire properties which correspond with
the sale deeds, is a step in the right direction,
because evolution of property has been one
of the commonest means to

I evade the wealth-tax, capital gains tax and
stamp duties. The increase in excise duties
on several luxury articles are all right as far
as they go, as they include the in-

. crease in the tax on high income and wealth,
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higher duties on fine cloth, other luxury J
consumer goods and ceiling on high private I
sector salaries. But, Sir, we must say that the
new levies proposed by the hon. Finance
Minister in the Budget will hit hard the
common and middle classes of people
severely.

Sir, at present our country is facing various
problems—the problem of poverty, backward
areas, underdevelopment  and  huge
unemployment. There is the problem of
adverse balances in respect of export and
import trade. There are economic inequalities
and social inequalities. We promised that the
minimum brsic needs of food, shelter,
clothing, education and health amenities
would be provided to the citizens of this
country by various schemes. I am sorry to say
that there is ample room in the Rudget to
inspire people in that direction. The budget
levies on maida, for instance, will push up the
price of loaves, which is the common food of
the half-starved people of our country.
Further, new levies on woollen cloth, cotton
textiles of coarse varieties, pressure cookers,
soap, ready-made garments, etc. will affect
the lower and middle classes much. As regards
readymade garments, the people of back- .
ward areas do not know how to sew garments at
home and at the time of festivals like Puja,
Deevali, Mohurrum, etc. parents come to the
market to purchase ready-made garments for
their children.

If the price of such things increases due o
new tax the sufferings of the poor people will
be undoubtedly greater. Besides this, Sir, it
is not proper to think that only the rich will
put on synthetic fabrics. Even the lower
middle class are taking these things for
economical reason. Hence. such indrect taxes
will, however, add to the burden of the poor
man who ought to have been given some
relief. Furthermore, the increase in patrol
prices would make travelling more expensive
because this will ciifi- i nitely raise the fair of
taxi-scooters which are the only transport for
the average middle I class people.
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I fear, Sir, the levy on agricultural equip-
ments would reduce the agricultural pro-
duction which had been an important con-
tributor to the national resources. Hence 1
like to request the Finance Minister to
withdraw tax proposals on things men-
tioned above so that we can fulfil! our pro-
mises in forming a socialistic society. Sir,
in spite of so many taxes on common things
the deficit of Rs. 220 crores is not a good
sign for a poor country like us.

Sir, another thing I want to mention here
is that while giving Central assistance to the
States special attention should be given to
the backward States to strengthen their
economic condition. As, for instance, my
State of Assam is the most neglected
backward State in India. Due to lack of
proper communications with the rest of the
country the cost of living in that State has
become higher and higher.

Closure of inland transport through East
Pakistan has increased the cost of transport
of essential commodities to and from t he
States. With a view to improving the
economy of the State like Assam we need
special consideration in some of the most
important matters. Controlling of Brahma-
putra River system is essential from the
point of view of stabilising agricultural
production in the State. In view of the
magnitude of the problem and the expendi-
ture involved, it is beyond the capacity of the
State Government on account of limited
resources. The Government of India and the
Planning Commission should take over the
problem of Brahmaputra control as a Central
sector project.

Again, Sir, the projects promised to te set
up in Assam, Viz. the cement factory, paper
pulp factory, second oil refinery and the
pctro-chemical complex have to b: expedited
so that the benefits from the industries start
llowing into the economy of Assam at the
earliest.

Sir, for quite some time now the Govern-
ment of Assam have been taking up with the
Government of India the question of
extending broad gauge line from New
Bjngaigaon to Gauhati via Goalpara v.i(s
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a road-e«»;-rail way bridge at Jogigopa
Pancharatna in addition to the extension of
the broad gauge line to Gautiati along the
metre gauge line, and this line would provide
much-needed alternative route connecting
Assam and neighbouring areas with the rest
of the country. In view of the strategic
importance of the region the need of such an
alternative route cannot be over-emphasised.
I hope the honourable Finance Minister will
look into this most important matter for the
country's safety. So 1 request the honourable
Finance Minister that the aid for the
backward States in India should be generous
keeping in view that the States should
develop and become self-sufficient in all
respects so that the people can really feel that
they are marching towards the socialistic
goal.

Sir, the Stales of Assam, West Bengal,
Meghalaya and Tripura have done immense
service by giving shelter to lakhs of refugees
of Btngla Desh whose number is increasing
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day by day and these States have now fallen
in great difficulty due to shortage of food
and shelter.

Tiv; India Government should give libe- ! ral
help to these Stales so that they can manage
the humanitarian affairs peacefully. Moreover,
the Central Government try to relieve the
burden of those immediately by distributing
the | refugees equally in other sister States.

Our country, Sir, is facing the great problem
of population explosion. The population of
India has been estimated al i lore than 529
million, which is more than 14 per cent of
the world population at present, though India
has only 2.4 per cent of the world's land.
Family planning, ire, has a greater
significance in India than elsewhere. The
labour community being innocent about the
genesis of the family planning schemes is
apal to birth control. So, the maternity bene-
fit law should be suitably amended to restrict
the children of the labour community.
Suitable measures should be devised to
propagate birth control amongst the rural
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population. Sir, without imparting some
knowledge through education regarding a
happy family life, family planning schemes
will not bring forth the results expected,
whatever money may be spent for it. So, 1
request the Finance Minister to set apart a
considerable sum al the head of Education
along with family planning schemes. Another
important thing that I want to mention here
is; that importance has not been given up till
now for infant education in our country.
Good education should be provided to
children right from the pre-primary stage.
That is the proper time for a child for
character formation. Just as primary
education is the statutory duty of the
Government, similarly pre-primary
education also should be the statutory duly
of the Government and at the head of
Education some substantial sum should be
kept aside for pie-primary education.

With these words, I resume my seat.

SHRI BABUBHAI M. CHINAI (Maha-
rashtra) : Mr. Deputy Chairman, Sir, 1 have
had the privilege year after year since 1958,
of expressing my views on the Union Budget
in this august House. I have always kept in
mind the difficulties of the Finance Minister
:in a federal set-up like ours, he has to make
good the omissions and commissiots on the
pari of the Slate Governments. In a
democracy which is committed to social
welfare, he has to ensure that the needs of
the Exchequer do not negative either the
process of economic growth or the spread of
social justice. While appreciating the job that
has to be fulfilled by the Union Finance
Minister, 1 have always believed thai a good
Budget should be able to satisfy, by and large,
two criteria : first, to what extent will th
involved in taxation be exceeded by the
benefits that would How to the community
as a whole; and secondly, to whai extent the
Budget proposals help improve the internal
efficiency of Government on the one hand
and assist the economy to

trd without undue props, on the other.
Judged by these two criteria, I cartnol h itn
pointing out that the Budget pre
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to Parliament by Shri Chavan is a total
failure.

[THE VICE-CHAIRMAN (SHRI AKBAR An
KHAN) in the Chair]

SHRI JOACHIM ALVA (Nominated) : He
has spared all the big heads of capitalists.

SHRI BABUBHAI M. CHINALI : That is
your opinion, Mr. Alva. Why don't you listen
me ? I know you telephone every capitalist in
Bombay fcr advertisements in Forum. Let us
not cross swords here. Otherwise many more
things will come out.

(Interruptions)

I cannot help pointing out that the Budget
presented by Shri Chavan is a total failure, j
He has, in the name of socialism, gone about
taxing left and right. Obviously, he is yet to
learn that just as money docs not win wars,
taxation by itself will not usher in socialism.

[ 10 JUNE 1971 ]
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of the Budget provisions by about Rs. 200 i
crores or so. This discrepancy only reveals
j that although adequate revenues were raised,
proper use of these finances was not made.
In the present Budget a tax effort amounting
to Rs. 286 crores has been made to finance
an additional Plan outlay of Rs. j 155
crores. Not only the tax efforts inj
relation to development expenditure is
[ excessive, but if the past trends manifest

i themselves the proposed increase in
the I developmental outlays may not
materialise. j It is unfortunate that

unprecedented increases in taxation have
been undertaken which are likely to be
absorbed by mere consumption
expenditures of Government. This retards
growth on the one hand and sets in motion a
rise in prices.

It is a matter of elementary economics
that savings are important insofar as they

constitute the material for investment in
goods and services. Normally savings take
place in the hands of individuals, households,
companies and Government. As pel the
Budget, personal taxation has been hiked up,
so also taxation on companies. Development
rebate will soon be withdrawn. Wealth tax
has been increased ; indirect taxation has
been stepped up with the result there will be
hardly any saving either in the hands of the
individuals or households or companies. The
only source of savings is Government. If
experience be any guide, Government is
hardly the right agency to effect savings. I
would like to draw the attention of the
honourable Members of the House to the
I shall show presently that almost all the fact that during the last ten years
proposals of the Finance Minister represent as Government savings as a percentage of lax
many nails as are driven into the coffin of revenue have declined from 22-7 per cent to
socialism. No enemy of socialism could have 10.6 per cent. The present Budget, my feeling
contrived a Budget which is worse than the is, will reduce national savings by about P.s.
present one to stali socialism, to spread 200 crores or so. At this time, when savings
poverty. formation needed a boost to accelerate the
. pace of economic development, there is
. }n the past two Budgets the Plan expenditure, going to be an actual set-book. The public
itisnow estimated, has fallen short sector in our country has failed to pull its
weight. Nevertheless, we are still regaled with
the story that the commanding heights of the
economy must be owned and controlled by

Government.

Wars are won by men and materials— men
having the right kind of qualities trained for
the right jobs, equipped with the right
materials, in the right places at the right times.
If men and materials do not exist or are not
mobilised for war, then money cannot create
them or turn the plough-share into a sword
overnight. Similarly, socialism by which I
mean greater social welfare for the average
citizen cannot be brought about unless there is
greater production, unless there is greater
availability of supplies, unless there are
enough savings to make possible such greater
production and services, unless the economy
gathers a self-generating momentum.
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[ SHRI BABUBHAI M. CHINAI ] Till
recently, at least the feeling at any i rate in
the public mind was that while the
commanding heights of the economy might
be in Government hands, the large economic
terrain would be left to be developed by
private enterprise. Pandit Jawaharlal Nehrul
often declared that private enterprise has an
honourable part to play in a mixed economy]
like ours. How can private enterprise play]
any part if there are no savings in the hands of]
individuals or households or companies ? If
there are savings in the hands of individuals
the wealth-tax makes an erosion. Surely.
Government cannot be satisfied with the
existing number of companies in the private
sector to cater to the needs of our growing
population. On the one hand, the larger
companies are not allowed to expand. On the
other, new companies cannot come into
existence.

It is with sorrow and pain in my heart
that I visualise, not in the too distant future,
a situation that will become insupportable
to the people. There will not be enough
goods to go round. Prices will skyrocket
Law and order situation, bad as it is, will
worsen.

The Finance Minister has made a pro-
vision of Rs. 25 crores for providing em-
ployment to the educated unemployed. I
have not seen anywhere any mention as to
how these 25 crores will be invested and
how employment will be created. If the
small man, educated unemployed or anyone,
wants to stand on his own legs and start an
industry, then the Government has to adopt
certain positive measures. The present levels
of taxation are such that no one can start an
industry, however small, on- his own.
Unless people are able to save enough to
form the nucleus capital, no further
investment is possible.

I would like to give an instance which
will certainly surprise most of the Members.
If , small entrepreneur wants steel for the
purpose of fabrication, he has to obtain a
certificate from the Director o Industries
Lout capacity. This is all right, but .he
trouble comes thereafter when he has to
apply to the Hindustan Steel for a sales
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order. He has to deposit 10 per cent of the
value of the steel with the order. Suppose

; his requirements are of 5 tonnes a day, he

needs 150 tonnes per month, and 1,800
tonnes a year. Generally speaking, he has to
deposit at least Rs. 1,50,000 without any
assurance whatsoever that he gets the supply.
In fact his request might be rejected, or if he
is fortunate he may be given only 10 to 25
per cent of his requirements. Even if the
supplies are not made, the amount of advance
will be blocked for more than two yjars. May
1 know if this is the kind of policy which will
make small entrepreneours stand on their
own legs ?

The increase in indirect taxation is also
unprecedented both in magnitude as well as
coverage. On the whole, I believe the cost of
living will go up by about 6 per cent or so at
least to the middle classes. This will start a
new round of what I may call 'tax push
inflation'. The Finance Minister himself has
recognised the important of price stability
but the proposals he has made do not add up
to this criterion. Further, the steep rise of
20'paise per litre on motor spirit will make
road transport costlier and the burden would
have to be borne by users of all categories,
including the common man. Reimposition of
excise duty on oxygen, chlorine, ammonia
and refrigerant gas will raise production
costs of the industrial consumers of these
items.

As regards new items, the coverage is so
wide that even items yielding a revenue of
Rs. 10 to Rs. 15 lakhs have been brought
under the purview of excise duties. The
administrative problems in collection will
be considerable and the assessee will face
difficulties.,

As regards additional excise duties, which
are in lieu of sales tax and the yield from
which would go entirely to the States, one
would have wished that in the present
circumstances no fresh imposts were made on
cotton textiles. The industry is passing
through a critical phase and even the mar-
ginal increases on medium A and medium B
varieties of cotton textiles from 4.8 paise to
6 paise per sq, metre and the rounding off of
the additional duty leviable on coane
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cloth from 3.6 paise to 4 paise per sq. metre
would adversely affect the industry, trade
and consumers. The impact of increases on
superfine and fine cloth will be considerable.

Here I would like to refer to the cent per
cent duty on imported staple fibre. 1 wonder
whether the term 'staple fibre' has crept in
wrongly in place of polyester fibre. Poly-
ester fibre is one which could have been taken
into consideration by the Finance Minister.
But staple fibre is imported chiefly to make
good the shortage of cotton and the increase
in duty will further put the textile industry
into difficulties. I hope the Finance Minister
will rectify this.

Another item on which I want to say
something is zinc. Zinc is one of the items
released from 'GATT' and therefore the
Government of India has been pleased to
levy customs duty at the rate of Rs. 40 ad
valorem.

Zinc was all subjected to a countervailing
duty of Rs. 500 per ton. With a levy of 40
per cent ad valorem the Customs duty
comes to Rs. 980 on the basis of the present
CIF prices of Rs. 2,450 per ton. As such,
the total quantum of duty aggregates to Rs.
1,480. Such an exorbitant duty on zinc
which is one of the basic raw materials is so
unfair and unrealistic. The prices of zinc has
shot up to Rs. 600 per ton and a further
steep increase is anticipated which will put
the SSI units in great hardship who are
engaged in galvanizing and other works and
the consumers will be hard hit as they have
to pay for their day-to-day requirements.
Zinc has a number of uses in industries and
for certain consumer products it is required
in large quantities, such as, galvanizing of
buckets, hardwares, agricultural implements,
electrical accessories, including transmission
towers, corrugated iron sheets, brass
utensils, etc. It is strange that items like
buckets and brass have been included in the
taxation proposal. Zinc oxide manufacturers
will be badly affected and will have to face
closure. Zinc is the raw material for
manufacture of zinc oxide and
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zinc oxide has multiple uses and is largely
used in industries, namely, rubber, paints,
ceramics, etc. A number of consumer items
fall under these categories. A cycle lyre and
tube will also bear price increase.

Zinc oxide is already subject to an Excise
duty of Rs. 240 per ton. Now, this levy will
increase the total quantum of Customs
duties and Excise duties to Rs. 1,720. I
wonder whether this new levy is imposed to
protect the public sector projects like the
Hindustan Zinc Ltd., which is already losing
heavily. This will no doubt help this project
increase their selling price at the cost of
consumers and industries.

One more point, Sir, and I will finish.
Withdrawal of exemption in Wealth Tax
from jewellery, etc. with retrospective effect
will entail the Department in tremendous
work by opening almost all Wealth Tax
assessments completed for earlier years and
will involve the Department in great con-
fusion and the assessees in hardships. Be-
sides the Supreme Court judgment should
not be reversed with retrospective effect in
the interest of the public at large and on the
grounds of justice, equity and fairness.
Besides, the voluminous work that the
Department will have, they will not be able
to devote proper and better time for new or
complicated cases and this might involve
further legal complications.

In conclusion, I may reiterate that while I
agree with the major objective of the
Government of banishing poverty, I do not
support the means by which this is sought to
be achieved for the simple reason that they
violate economic logic. Indiscriminate
taxation does not augment savings, does not
help capital formation, weakens growth and
dilutes the improvement in the standard of
living. I do not think that even the
Government can vouchsafe growth and
social justice with the present proposals
adumbrated in the budget. It is necessary for
the Finance Minister to have a fresh look at
the budget proposals and make

' them production—and employment-orieme

I Thank you, Sir.
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SHRI JOACHIM ALVA : Sir, on a point
of order. Sir, I want you to hear me. I have
been very patient so far though a very
important rule has been violated by Mr.
Chinai. I have great respect for him. Let
him not disturb the system, Sir. On the last
occasion, we had a very interesting Coca-
Cola debate and he raised the point of
quorum when just five more M.Ps were
needed to be present.

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) : What is your poir.t of
order ?

SHRI JOACHIM ALVA : Sir, he has a
practice. He has read out the whole speech
which is against the rules.

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) All right. Now,
MissShantaVasisht.

KUMARI SHANTA VASISHT (Delhi) :
Sir, lam...

SHRI BABUBHAI M. CHINA : What
about the lady Member who preceded me ?

SHRI JOACHIM ALVA : She is a lady.

KUMARI SHANTA VASISHT : Sir, I am
very happy to welcome this budget. I think
this is a slight departure from the past
practice of a couple of decades or so and a
slight, 1 would say, deviation could be seen
from the earlier pracitce of not burdening the
high and the rich, but always having indirect
taxes. The burden was largely to be on the
lower-income groups or the ordinary
people, the common man. This time it has
been slightly different and I am very happy
about it. I think that this departure will bo
substantial and stable and permanent and it
will be continued in the future also, because
I hope that the Government, with all the
socialist programmes that it has been
announcing for all these months and the
common man's ex-ions that have been roused
by these programmes and by these slogans,
will try to live up to those expectations that
the common man is beginning to have from
the Government.
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It is always doubtful whether the Govern-
ment is taking a rightist posture or a leftist
pos'ure. There are elements in the country
and abroad, hoping and expecting that ulti-
mately the Government will settle down
into a rightist sort of line. But I hope that
the Government will not fall into the trap
and will not take that line because the
common man has given a direction to the
Government and to the Prime Minister, and
I think they should know what the common
man is expecting, what he wants, what his
needs are and how the Government can go
about solvi ig them.

Secondly, I also feel that their postures
are very deceptive also. When they talk
about the commen man, they are having
some deal with the business community.
They are having a deal with both sections.
Either they are friendly with both sections
or they are merely giving a lip-service to the
common and are in league with the
powerful people in the country. Whatever it
may be, I do want that they should be able
to keep a very socialistic and leftist line of
functioning and deliver the goods to the
people of the country. Thereby, I think they
will be able to have a very stable and sound
government, with which people will be very
much satisfied.

Then, Sir, I would like to point out that the
'Bangla Desh' has been played up quite a
bit. Probably, in the beginning, India has
been looking at it like a 'tamasha' in the
neighbour's house, and then they thought
probably that the events are going too far.
We should never be happy when our neigh-
bours are in trouble. Hungary was not an
international  question. And if Cze-
choslovakia was lot an international ques-
tion, then this was also an internal matter for
them. Our Government has adopted a sort of
double policy, of even encouragement. Now
these people have been made homeless ;
they have become shelterless ; they have
suffered. There is tremendous agony in that
area. Then, why do we ask them u .TO to
hell ? We should not have encouraged
them.. . (Interruption)
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THE DEPUTY MINISTER IN THE |
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) If T may be
permitted toj intervene, 1 do not understand
how it is meant that we want them to go back
to hell. The Prime Minister has asked lhem...

KUMARI SHANTA VASISHT : I am not
complaining. They are not going back. But
they are suffering. Life for them has become a
hell. We are not asking ihem to go back. The
Prime Minister has not asked them to go
back. But life for them has been made a hell.
They have ] been damaged : they have been
made home- i less ; their women are
dishonoured ; they are poverty-stricken people
; they are visited by epidemics and all sorts of
things. I think we ought to have been more
mature in our dealing with 'Bangla Desh"|
We should not have encouraged them to face
the bullets. We asked them, "Buck up, Buck
up..." and they are now facing the music|
They are facing the hell. Their leaders have
been put in jail. 1 feel that the Government
should have taken a more mature attitude...

7

{Interruption)

SHRIMATI YASHODA REDDY
(Andhra Pradesh) : I entirely apree with
her. The Government should not jump
immediately into some stand that...

THE \ ICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : What is this ? Is it a point of
order ?

SHRIMATI YASHODA REDDY : My
only explanation is this. As a matter of fact,
I think, the Government was rather hesitant,
and rightly so, even from the beginning till
now and was pushed by Members in the
Parliament to...

KUMARI SHANTA VASISHT : Sir, my
time is being taken by others.

I may say that this Government is not
capable of being pushed. Why should it be
pushed ? They are strong enough to be on
their own legs. Why should they be pushed
by Members ? Secondly,
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they know the laws of international be-
haviour and the international practice that
normally the neighbouring countries do not
interfere in the internal affairs of another
country. If you give Bangla Desh aid and &
on, you can practically become a party and
you can have a war. In that case, if the
Government is proposing to get into a war
with Pakistan, then they should think twice
about it because, recently, about ten days
back, there was a T.V. programme giving a
map of East Pakistan on the borders of India
and saying that this is the position where we
are very strong, saying that this is the
territory where Pakistan is very strong and
saying [fiat this is the one area where their
army is well positioned, and this is one area
where our people are well positioned. So
that hem on the T.V. went on for nearly ten
minutes. Then there have been also some
threats by the Prime Minister that "we shall
do this and we shall lake this action". I agree
that the Government has to take a self-
respecting and strong attitude if any foreign
country or neighbouring country makes
incursions into our country or makes attacks
on our border outposts and so on. But the
Government should think seriously about i;
whether they certainly want to have a war
with Pakistan, or not, if they want to be a
party to this sort of thing. After all,
'incursions' is a minor matter if they take
place by aeroplanes of other countries. Even
Russian planes stray into other countries' air
space. Other countries' planes also stray into
some other countries' territory. In a few
minutes you can cover hundreds of miles
because the speed of the planes is so very
high. Bui my suggestion and my argument
here is this that the Government should know
and realise deeply and properly the
consequences if they want to walk into this
situation where they may be faced with a
war. and whether they are prepared for it. I
think Pandit Jawaharlal Nehru, who was our
respected leader, faced, if I may say so, a lot
of music when the Chinese trouble came.
And if the Chinese trouble had lasted
another six months, the Government would
have been in very serious trouble at that
time. Then Sir,
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Shastriji, because he gave up the posture,
the country took earlier against Pakistan, at
Tashkent and other places, he, if he had
come back—I wish he came back alive to
this country from Tashkent—and faced the
people of the country, he would have faced
a lot of music because, if the Pakistani trouble
had gone on for another five or six months,
the people would have become very much
dissatisfied and unhappy with his
Government. Now, if the Government think
that they are going to walk into a situation
wheie there is going to be a war with
Pakistan, they will get into a very serious
situation. Whatever consolidation the Indira
Government might have got in her own
party and the Government and the country,
she will be faced with a very serious
situation. Many people may play the game
and they may try to capitalise from that
situation and put serious difficulties in the
way of Shrimati Gandhi. I think she should
realise whether she wants to have a war or
not and whether these types of threats are
meant only for Pakistan to mend her ways.
If our people are pushing the Government, if
the Members of Parliament are pushing the
Government to become a party to this
Bangla Desh affair and to send them arms
supplies, that would certainly be a very
unfriendly act in the terminology of
international law. It would be...

SHRI PREM MANOHAR : What about
the 53 lakhs of refugees who have come
over here ?

KUMARI SHANTA VASISHT : My
suggestion is this ; because you were going
to play the game in this Bangla Desh affairs,
therefore you have got the refugees here.
Now that you have the burden of the re-
fugees, you have got to accept them as such
and help them as much as you can. You
cannot ask them to go back now because it
is not very honourable. Secondly, you had
no business in the first instance to walk into
that situation. Now that you are accepting
them as refugees, I think it is better for you
to help the refugees on humanitarian
grounds, on the ground that
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! they are our neighbours. On the ground of
whatever the present situation may-warrant,
you have to do something for them, and you
may seek the help of other countries in this
matter. But you got it all inadvertently and
without quite realising the consequences of
it. Secondly, my suggestion is this, Sir, that
if they are going to prepare for a war, it will
be causing very serious consequences, (n
that case they :h.iuld have conscription in
the country and every member of a family
who is above 21 years of age should go to
serve in the war, no matter who is it and
from which family he comes. It is the
contractors who will make money through
their contracts for supplies to the army and
they will make money as soon as the war
starts and expect the ordinary people to send
their men as the fodder for the war. And the
representatives of the people will sii here
and just give advice. I think this is not going
to be a very equitable state of affairs. If the
country is to feel one, if you have 'o have
unity in the country, every family an-.! every
family member must be a party lo any
national issue in this country, whether it is
war or anything else. Otherwise, one section
in the country benefits by co i and the other
sections still more suffer in the process.

Thirdly, the common people are the suffer-
ers for whom nobody really bothers. So,
this is only my observation about Bangla
Desh, but I think the Government should
seriously think about it, and when the TV
programme goes on and the threats rre
going on and when they are pushed into 'his
situation would Shrimati Indira Gandhi like
to risk her position in that bargain because
that may siit not only the various sections
within the country but also outside the
country ?

My other observation in this mat this :
Unemployment is a very big problem in the
country and 1 think even a capitalist country
like America had unemployment insurance
as far back as 20 years or more. I think the
Government would not be taking a very
leftist line if they take up unemployment
insurance. Anybody who is able
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bodied who wants a job but cannot get it
should be given some unemployment in-
surance benefit so that this tremendous and
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country. It is high time that you speak
against them and check them. Otherwise
the problem.. .

massive frustration that is there amongst the
people is taken care of and people would
know that the Government will look after
them and take care of them when they are in
serious difficulty.

DR. BHAI MAHAVIR (Delhi) : They are
the people who impose excise duty...
(Interruption)... The distance between you
and ruling party is not much...

(Interruptions)

Other Members have talked about some of
the levies and so on and I just want to say a
few words. I am glad that the lower classes
have been left a little' untouched as i far as the
taxation goes and the higher in come groups
have been touched very clever- I ly and very
properly like taxation on tractors. Tractors are
used only by the richer class of agri.cultprists, not that short.
By and large, our I green revolution is not
very green at all I and this is only a myth that KUMAR! SHANTA VASISHT : About
has been creat- j ed by those who have a lot of the soap levy. It is 0.2 or something. Your
black money and have gone into agriculture shopkeeper is going to make it nearly 100
and they have converted their black money into per cent. When the levy is 0.2 per cent
white money. I think the Prime Minister must orO.4 percent, where is the justification for
be knowing from her own farm how much you middle man to raise the price of soap
produce she must be getting—from two or from 0.62 paise to 0.75 paise ? Are you
three acres of land. Land does not pay so going to socially boycott that person ? Are
much. It does not pay much to the small you going to create a dharna there ? Are
farmer. But just because the industrialists or you going to have a procession or
capitalists are going to convert their black demonstration there ? Have you the courage

KUMARI SHANTA VASISHT : You do
not worry about the distance... (In-
terruption). .. There was very little distance
between you and your alliance partners—
what happened then ...

DR. BHAI MAHAVIR : The distance is

money into white money by having farms if to do so ? If you have the courage, do it.

you are creating a lobby for higher taxation on
agriculture you are going to squeeze the blood
out of the small farmers and peasants and that
will be more antisocial if at all you do such a
thing and it will be a grave injustice. But by
the tax on tractors and so on or other luxury
items and such other things it is not bad. The
main problem is the rising prices and if you
want to maintain price level, you have to keep
the middle man from raising prices. The taxes
are not so high, btit the middleman raises
prices disproportionately... (Interruption)...
You are supporting the middle men and the
middle shopkeepers. They are the ones who
make money at the cost of the consumers and
also at the cost of the producers. It is you
people {pointing to Dr. Bhai Mahavir) who
support all these people and they are the ones
who are j responsible for raising the prices
in the

AN HON. MEMBER : 1 think you have
the courage.

KUMARI SHANTA VASISHT : 1t is left
to me. Therefore, Sir, as far as the prices are
concerned, there will be demand by the
salaried classes, there will be demand by the
Government employees and others that
because the prices are going up again
fixation of. pay, dearness allowance and
other allowances should be taken up by the
Government so that they may be able to live
up to the rising prices and so on and be able
to make both ends meet.

My suggestion is, so long as you do not
keep a certain check on the middle man also
you will never be able to check the prices.
All your programmes are made into naught,
all your schemes are made into naught and
the common people suffer and they blame
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and abuse the Government with some jus-
tification, 1 am sure, as they suffer, but the
Government should really gear up the ma-
chinery on a large scale and extensively to
see that the middleman, the shopman and
others are not going into adulteration, they
are not supplying poorer stuff and they are
not charging higher prices. Tho gh on many
items like petrol you cannot generally raise
the price of petrol beyond the duty, because it
is an item which has to be checked up by
Government through its retail outlets, but
most items are such, whether it is bread or
soap or other things, where a levy may be
point something but it will go up by another
10 paise. What are you going to do ? That
happens every year around the budget time,
but the Government is not able to devise a
machinery which may check the prices like
that and they go on saying that if anybody is
raising the prices, we shall prosecute. During
the last 5 years the Minisiers were saying "We
will prosecute those who raise the prices." 1
wonder even if 100 people have been
prosecuted. As a matter of f ct those who do
raise the prices are monied people, who have
political pulls and they get away scot-free
and they make hay. So I feel that on coarse
cloth and maida specially, the levy on both
these, should be done away with by the
Minister concerned because these two really
affect the very poor sections of the people
who buy the coarse cloth and bread as well
as double-roti.

These levies should be removed and the
agricultural sector should not be taxed gene-
rally except the higher income group.
Conscription should be introduced because
that is going to give good relations and good
unity to the country and also remove the
disparities and  social exploitation
considerably. There should be conscription
and some military service for everybody for 2
or 3 years including for our friends on the
right side. It will be very good if all of us
had some military training for a couple of
years.

AN
it

HON. MEMBER : We acceptj
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il W WEIE WO (TWEIE) ¢ 7 TR
F AT ECTRE
THE VICE-CHAIRMAN (SHRI AK-

BAR ALI KHAN) : It should not be for
ladies,

KUMARI SHAMTA VASISHT : It will
be for ladies also. All countries have this. I'
should be for ladies and men. There would
be greater discipline, greater sense of unity
and then you will have a united India;
otherwise people think in terms of their
States and so on. Therefore I extend my
support to the Budget and I hope the
Government will remove some of these
levies and they will not allow the rightist in
their camps to have a greater hold on the
situation and I hope they will not settle
down to a very rightist position thereby
undoing the socialist talk they have had so
far. That is my fear. You never know what
will happen —$z Yoir %71$z

tsTT Tf Tn Hj~W>-At 1
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I SHRI V. B. RAJU (Andhra Pradesh) : Mr.
Vice-Chairman, Sir, this budget has a
mixed reception. It has offended both, that
is, it has offended the rich and the poor. But
it has offended much more the middle strata
of society.

Sir, the objectives that are incorporated in
the Congress manifesto while fighting the
mid-term poll contained one important
factor, namely, stabilisation of prices, which
is at the bottom of all the mischief, which
has led to the imbalance in the economy. Sir,
this budget seems to be having as its object
mobilisation of resources and ideologically
reducing disparities in incomes or removing
inequalities. But this budget seems to be, its
proposals and its approach, seem to be, very
much unconcerned with the stabilisation of
prices. Sir, you may just try to look back and
see that in the past one decade, say, from
1960 to 1970, the per capita national
income at the level of prices of 1960-61, has
increased only by 11 per cent. Two things
there have been very conspicuous. One is
the population growth. Sir, the recent
Census must have revealed something to the
Government to take note of. The rate of
growth of population has been more than the
rate of growth in the previous decade. A lot
of money has been spent on family
planning. Of course, we claim that the
population increase has not been in the same
manner as it was projected by the experts.
But it is really causing some anxiety. So three
things seem to be great uncertainties to upset
our economy : the price instability, the po-
pulation growth and the monsoon. Sir, we
had good monsoons in the past three years.
In fact, the increase in the national income is
a reflection of actually the agricultural
production, of increased agricultural pro-
duction. And that is dependent upon the
weather, still. Even though our scientists
have contributed a lot in improved seed, yet
our agriculture depends mostly on weather.

Sir, there is one more uncertainty. It is
our immediate neighbours. In the first
decade we had two drought years and two
wars. And | do not know what is actually
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[ Shri V. B. Raju ] ia store for us in this
decade. So our immediate neighbours also
are very unpredictable entities. As you
know, Sir, millions of evacuees are going to
affect our economy. Now, therefore, in my
view, the Government of India or the
Ministry of Finance must not take it that
things are going to move in an arithmetical
way. There are so many uncertainties. Even
defence preparedness may be necessary. So
many things may happen. Moon-soon, our
neighbours, inflationary tendencies, the
population growth—all these are factors.

Sir, we talk about green revolution. In
fact, the green revolution has yet to come.
What we have had is only a wheat revolu-
tion. Sir, in the economic survey that was
handed over to us it has been clearly stated
that the strides in technology of farm produc-
tion have not been able to affect significantly
the output of rice. So it is only in wheat that
we have been able to actually turn the corner.
Then the aggregate output of pulses has
more or less remained stagnant during the
last IS years.

These hybrid varieties in rice have been a
failure; these quick-yielding varieties have
been a failure. So, therefore, what I am
trying to draw out is that we have yet to go
a long way towards green revolution.

Then, coming to commercial crops, it is
said : "In cotton, into and oilseeds even the
introduction of improved seeds to the
cultivators has not begun on a large scale.

This is actually an admission by the
administration. I said a minute ago, that the
growth in the national income was the
reflection of agricultural production, and not
the industrial production. In fact, our
Economic Survey admits that our industrial
production during 1970 has not lived up to
the promise shown in the previous two
years. The year 1970-71 has not been a good
year for industrial production. The rate of
growth is considered to be about 5 per cent
while it was 6.8 per cent in 1968 and 7.1 per
cent in 1969. In fact, we have been coming
down from previous years. The reason that
is being advanced
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is disturbed labour relations or the railway
movement being alTected or the shortage of
raw materials. These things are not peculiar
to that year alone. Something or other has
actually been happening every year. Now,
Sir, the most pitiable situation that we have
been witnessing all the while in the past few
years is the under-utilisation of the installed
capacity in industry, and the public sector is
actually notorious for this. Now, Sir, the
utilisation in the steel industry in 1970-71
has been to the extent of 67 per cent only, of
course lower than in the previous year. In
1968-69 it was 71 per cent, and it came down
to 67 per cent. It is so surprising and it is
really worrying us that in the public sector
steel it is as low as 59 per cent. Now, Sir,
we are talking of expansion of industry. In
my personal view we have come to a stage of
consolidation. Now, Sir, this expansion by
utilising our scarce resources and at the same
time under-utilising the installed capacity is
really a crime. If our growth is only lied
down to agricultural production—though
still the contribution of agricultural produc-
tion to the National Product is as high as 45
per cent—if we continue to depend only on
agricultural production, it may upset our
apple cart if the weather actually fails us.
This is the point I wanted to make. Now I
want to make a suggestion. Though there is
the Committee on Public Undertakings, a
serious effort must be made by Parliament
to see that in the next one or two years we
lift the public sector industries up and see
that full utilisation of the installed capacity
is there before we think of expansion.

Now, since the time allotted to us is short
because we are the last batsmen, and the last
batsmen cannot have much time at the fag
end of the day (Interruptions) let me
quickly come to the Budget proper. The
financial policy of the Government seems to
be a greater dependence on deficit financing.
I have tried to work out the figures for the
last twenty years—from 1950 to 1970. The
overall budgetary shortfall has worked out to
be nearly Rs. 3,000 crores. I think it is only
in two years there has not been a shortfall,
and they are the
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years 1951-52 and 1960-61. Otherwise, in
all the eighteen years there has been the
overall shortfall which accounts for the
figure of Rs. 3,000 crores. The policy
behind framing the Budget seems to be
greater dependence on the overall shortfall
made good by deficit financing. I think
something must be done to rectify this
situation. Because of the money supply in
the market, because of the deficit financing
and also because of the credit policy, the
money supply with the public has exceeded
Rs. 7,000 crores. From Rs. 2,000 crores in
1950, the money supply today rose to Rs.
7,000 crores. How can you control inflation
? In the previous Budget I made a
suggestion; yet the present Budget does not
give an indication whether serious thought
has been given by the Government for
controlling this inflation.

Some Members have mentioned about the
private savings. I would say that private
savings are being mobilised not for public
savings but for public consumption. In fact,
the process should have been like this. The
resources, which are being utilised for our
private consumption, must have been
converted into public savings, but instead the
private savings are being drawn to public
consumption. I do not mind taxing the rich
people, but what is the proportion of the
direct taxation to the indirect taxation. Out of
Rs. 177 crores that are being mobilised, only
27 crores are being mobilised from direct
taxation. The remaining are the indirect
taxes. Sir, if there is price-rise in one sector
or in one thing, it is going to affect the oilier
thing. It is a contagious and you see how the
middle man exploits the situation. You have
seen the petrol distribution. 20 paise is the
tax increase, 3 paise is the increase in cost and
3 paise has been increased actually by the
distributor—it is 26 paise now. The
middleman takes advantage of it and we are
actually put to inconvenience.

Let me come to the taxation proposals. It
is an insult to the injury. What is that insult
? The Finance Minister claims and says that
bread, readymade garments, soap
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etc. are the items consumed by higher
income group. I must say about one item
and that is textile. Sir, at the level of cloth it
is actually taxed. When it gets into the
readymade garment it is again taxed. So,
twice it is taxed. There is another item that
has not been taken note of. It is 'nuts and
bolts'. Sir, these nuts and bolts are used at
every stage of production into every
machine and they are taxed. Sir, there is no
rationality behind these proposals.

Another .thing is that the rich farmer has
to be taxed. There is a confusion between
the Centre and the State about jurisdiction,
but the tractor is taxed because the rich
farmer uses it. All right, tax him; but do not
tax him heavily all of a sudden, because you
are hungry do not pounce upon him. The
import duty is 30 per cent and the excise
duty is 10 per cent for the same. Is it
justified ? So, these proposals have got to
be re-examined. My point is that it is not
merely mobilisation of resources. We are
actually passing through a difficult situation.

Sir, as 1 said, the first victim of taxation
proposals is the promise of price stability.

Then, another thing is about the un-
employment. 1 have seen actually in a
newspaper item how the State Governments
are going to provide one job for each family.
It was a news item. I went through it and it
was so interesting. It is said there that those
whose names are already on the register, they
should obtain a certificate from a Gazetted
Officer that in their family not a single
person is already in job. Is it the way to give
new jobs ? It is adding more difficulties for
the unemployed to get a certificate from a
Gazetted Officer to the extent that no
member of his family has already a job. This
is a mockery. Lastly, one thing actually
about a policy matter. We are talking about
ceiling on urban property. Why urban only ?
Why do you not say 'Physical property' ?
Why do you want to make a distinction
between urban and rural property once you
know that you have already recognised that
there are big farmers, rich farmers ?
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AN HON. MEMBER : There is ceiling
on land. That is already done.

SHRI V. B. RAJU : It is only on land, not|
on other property. Let there be ceiling on
property instead of on urban and rural.

SHRI PRANAB KUMAR MUKHERJEE
(West Bengal) : It seems to me that perhaps
we are tresspassing into the fields of others.
My impression is corroborated by the
relaxing mood of the Minister and when Mr.
Raju was making some important points, I
think the Minister did not pay much
attention to them because they know this
House has nothing to do with the fiscal
proposals and this indirectly-elected House
will only have an indirect impact on the
Government.

SHRIMATI SUSHILA ROHATGI : I
was following every word that he spoke. I
appreciated the phrase when he said 'It is a
mockery' about employment.

SHRI PRANAB KUMAR MUKHERJEE
: To speak the truth, I am disappointed with
the Budget statement of the Finance Minister.
In this lengthy statement covering 24 pages
and 92 paragraphs, I do not lincl anything
encouraging at least from a ruling party
which recently received a massive mandate
from the electorate on some popular slogans.
If the Budget is a reflection of the political
mind of a Party, then I can see the Budget
speech of the Finance Minister very correctly
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reflects the ruling party's mind as the ruling
party has these days become a prisoner o
indecision. The entire Budget speech lack
direction, perspective, determination an

assertion. I would like to draw the attentio

of the Minister through you to para 15 of thi

Budget speech of the Finance Minister. Hert
the Minister expresses his concern over th

overdraft of the States. The same thing wa:
said in the interim Budget speech of th
Finance Minister. He expresses concern bu
he has not found out a way how to preven
those Slates from having overdrafts from th
Reserve Bank of India. When we are having

discussion on the Budget in this session
almost all the State Governments hav
finished their Budgets |
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and what is the picture ? Out of 18 States
who have finalised their Budgets, 16 States
have gone with deficit Budgets and with an
uncovered amount of Rs. 280 crores. From
where this amount they will get ? Definitely
they will have to make overdrafts from the
Reserve Bank and again the Finance Minister
will quote these figures in the next year's
Budget speech and will express his grave
and deep concern. Many a time on the very
floor of this House it has been discussed that
the problems of the Stales should be taken
into account. Actually almost all the States
are now suffering from the problem of non-
plan revenue gap. Many State Governments
including Tamil-nad and West Bengal have
suggested to the Government of India that
the fiscal provisions in the Indian
Constitution should be changed so that the
States should be made economically viable.

They have also suggested that the prob
lems of the Slates their financial problems,
should be looked into not by a temporary
Finance Commission appointed at intervals
of every five years but ihere should be a
permanent Finance Commission to look
into the various economic and financial
problems of the State Governments. But,
Mr. Vice-Chairman, there is nothing
about that problem and the Finance
Minister satisfies himself merely by expressing
deep and grave concern over the overdrafts
by the State Governments from the Reserve
Bank. Mr. Vice-Chairman, Sir, while I was
listening to the speech of Prof. Nurul Hasan, it
impressed me very much. Only 1.8 per cent
of the total Budget has been earmarked for
education. I know what would be the answer
of the Finance Minister. He will simply say
thai education is a State subject and the
Government has almost nolhing to do wilh il
but we should not forget—only lasi year,
1970. was the International Education Year
and we find that the Census Report is not yet
published but as far as we know from the
press reports—390 million people in the
country are illiterate. It is a tragedy that after
nearly two decades of independence almost
half of the world's illiterate masses reside

s
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in India. Even our ex-Education Minister,
Dr. V. K. R. V. Rao, while inaugurating the
Bangalore Conference on the Problems of
adult education Developing Countries
pointed out that there is a colossal mistake in
the Indian planning in that we have not taken
into consideration the human factor in
planning. Nowadays everybody lays great
emphasis on the human factor of planning
and I do not understand how we can have a
developed economy, how we can have a
planned economy, how we can talk of social
justice, how we can talk of eradication of
social inequalities if 390 million people of
this country remain illiterate ? Is not this
mass illiteracy linked up with the programme
of family planning ? Is it not linked up with
productivity both in the agricultural sector
and in the industrial .sector ? Is not this vast
mass Of illiterate people a stumbling obstacle
in the progress of the country ? If it is so,
how can the Government shut its eyes and
evade its responsibility simply by pointing out
that education is a Staie subject and that it is
a matter for the State Governments to deal
with the problem of illiteracy ? I can tell you
as far as the financial position of the various
State Governments is concerned they cannot
do anything in the matter; they cannot budge
an inch from their present position. The
Government of India will have to take the
responsibility. They will have to take up a
massive programme for the eradication of|
illiteracy. When the Government of India is
talking-of a crash programme for rural
employment, when they are talking of|
providing employment for every family—
this was clearly dealt with by my friend, Mr.
Raju— we expected that the Government
would come up with a plan for adult literacy
and link it up with the employment pro-
gramme. Had it been so I can tell you
perhaps we could have given due consi-
deration to the human factor in our plaining.

Mr. Vice-Chairman., much has been
said about the unemployment pr<I
would nih dwell much on h. Simplyi
would like to point out-"and it has been
admitted not by any other person but by
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the then Planning Minister himself—that at
the end of the First Five-Year Plan the total
number of unemployed persons was 8
million: at the end of the Second Plan it
went up to 12 million and at the end of the
Third Plan it went up to 15 million. And, Sir, |
do not know how many Five-Year Plans we
shall require to make the entire country
jobless, to make the entire population
without employment. How will the
employment problem be solved? Has the
Government any assertion ? Even the
Railway Minister, when he was talking of
providing 164 million people with
employment by constructing overbridges or
under-bridges in 41,000 level-crossings,
expressed that he wished that the programme
should be taken up this year and the amount
sanctioned for the purpose should be spent
this year. He merely wished it. There is no
assertion. There is no perspective. There is
no direction. There is no determination to
get the work done. Therefore, as I said at the
very beginning, this Budget lacks in
determination. It has no perspective. It has
no imagination which we expected from a
party which received a massive mandate
from the people onW a few months back.

The Finance Minister has expressed
sympathies for the refugees of Bangla Desh.
He said :

"Already, some three million evacuees
have crossed over the borders. It is our
hope and endeavour that all these un-
fortunate people will be able seen to return
to their homes and hearths in dignity and
honour."

This may be his hope, but I can tell you
on the floor of this House that they will
never go back. The Government of India
have to take the responsibility for the
refi - who ha\ I over
the horde:". They will oevdf go back. Much
has Ir:en said on the problem and how the
Government has dealt with it. It is the
Government of India which is responsible
for the situation which has 1.1 up ihere. I do
not agree with the Members who have
expressed their view
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[Shri Pranab Kumar Mjkherj'c] that it is
an internal affair of Pakistan. It is not an
internal affair. It is out and out an external
political problem. Some of them have
pointed out that from the humanitarian point
of view we should render help to the
refugees. There is no question of humanity.
It is a political question. We have to deal with
it politically, you have to fight it out
politically. You cannot shirk
responsibility.  If you do not face the music
boldly, now it will be too late and I can tell
you that almost ten million people may come
from that side of the border and they will
settle down here. Pakistan has declared an
undeclared war against India. They are
pushing out these refugees and they are
forcing India to come to a political
settlement.  That political settlement will not
be done by a mere passing of resolutions or
by a mere expression of sympathies. You
will have to do it and there is no other
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aliernativ? but to establish or to call them to
establish there a popular government
which can bring confidence to these
refugees and they can go back. Miss Shanta
Vasisht was speaking very eloquently on the
subject.  She is not here now, but she was
advising the Government not to face war
Whether the Government of India will take
the risk of launching a war against Pakistan ot

not I can tell you that the Government of

India will have to face war one day or other
We should know that history repeats and
sometimes history repeats very tragically
Munich may not have been ended in 1939
Chamberlain  might not have been
discredited
even today we follow the same policy o
appeasement, we will be living in a fool's
paradise.  If we think that there will be a

in history for once only, but if
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within a week or two. Hundreds of thou-
sands are dying of cholera and in Calcutta
already the epidemic has started. The sixty
lakhs of people living in Calcutta will be the
victims of this cholera epidemic. The entire
Bengal will be lost. The entire
Government will collapse if we do not face
the music boldly and properly. We shall
have to do it one day, but then I think it will
be too late. Therefore, by merely
allocating Rs. 60 crores for the refugees on
humanitarian grounds, it will not solve the
problem. The administration has already
collapsed. My party is heading the Govern-
ment there. Only to tackle it and only to
make relief arrangements for the refugees, the
entire administrative machinery has failed
and if more refugees come, I think the
Government will become a non-entity. There
will  be no existence of the State
Government. Therefore, it is high time,
Mr. Vice-Chairman, to take up this matter
and have a political settlement. We cannot
shirk our responsibility. It is not the domes-
tic affair of Pakistan. It is not the domestic
affair of East Bengal. They are just pushing
out hundreds and thousands of refugees.
They are causing our economy to collapse.
They are causing our administration almost
to paralyse, and if we say that we shall
merely pass resolutions, that we shall show
our sympathy, that we shall allocate money
for relief measures, I do not think much will
come out of thai. Therefore, Mr. Vice-
Chairman, it is high time for us to take a
bold slep in this matter and to have a
political solution.

Regarding another point 1 would like to
draw your attention, that is about the rule of
the nationalised banks. Much has been said

political solution with the intervention of about .the nationalised banks, hOVY they are
other powers and that these 58 lakh financing, how they are helping _Sélf‘
refugees, who have already crossed i he employed young men, how they are giving
border, and the hundreds and thousands of assistance to the self-employed persons. Mr.

refugees who are coming every day will go Vice-Chairman, I am referring here frpm the
back, excuse me, Mr. Vice-Chairman, I report of the Thacker Committee which has

must say that we are living in a fool's been published in the February issue of the

paradise. Thy will not go back. They will Reserve Bank Bulletin. So.ne alarming
never go back. 1 remain in the State and Observations had been made by that
1 know what is happening there and Committee. It has been pointed out that in

what will happen the present financial
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assistance scheme practised by the nation- j speaking on a budget, and as on every

alised banks there arc some lacunae, there
arc some loopholes, and taking advantage
of those loopholes, taking advantage of
those lacunae moneylenders are entering
into the small-scale sector which is the
coveted and protected economic sector.
What are the reasons ? Because the financial
assistance scheme is so defective, because
the financial assistance practised by the
commercial and nationalised banks has so
many loopholes that the small entre-
preneurs, the technically self-employed entre-
preneurs are forced to lake loan from the
moneylenders and the moneylenders in turn
by paying money are getting control over
this enterprise. If these loopholes are not
plugged, if the financial assistance scheme is
not thoroughly changed, I think the desire
and hope expressed by the hon. Finance
Minister in his budget proposals will not
materialise.

Mr. Vice-Chairman, I am to support this
because I have no other alternative. My
opinion does not count for much on this
subject. We are to make some passing
observations and those observations may be
heard or may not be heard. But I shall re-
quest through you the Finance Minister that
he should look into these matters and parti-
cularly the issue of Bangla Desh, the question
of recognition of Bangla Desh, of installing
a popular Government therein to protect
West Bengal, to protect the entire Eastern
India, not because of humanitarian grounds,
not because of any sympathy for those
people who have lost their lives, who have
lost their honour, but for the very existence,
for the very necessity of keeping that part of
India with the other parts of India the
Government of India should take a bold
stand and should recognise Bangla Desh;
they should rouse public opinion, they
should rouse international opinion so that
the popularly elected Government takes
charge of that country, a sovereign d 'ino-
cratic republic. Then only these people will
go back and the Finance Minister's desire
will come to a reality.

SHRI U. N. MAHIDA (Gujarat) : Mr.
Vice-Chairman, this is the third time I am

occasion I am the last speaker. Earlier I had
to address my comments to the mighty
Finance Minister, Shri Morarji Desai. Last
year 1 pleaded for the abolition of
agricultural wealth tax with the very human
personality, I think it was Shri Sethy. This
time I do not know whether my remarks
will be heard at all, because there is a
change in personnel. Sir, not only have I
studied the three Budgets but I have, for
reasons that I need not disclose here, been
studying quite a large number of Budget
proposals, and I believe a Finance Minister
who can please all sections of the
population is yet to be born. The comments
on the Budget arise from political
predilections of the parties or from mem-
bers personal involvement.

In speaking about my comments, I will
restrict myself to two big controversies that
I have been observing on the floor of the
House controversies regarding the manner
in which "growth" should be achieved.
There is a school of thought that recom-
mends the continuation, perpetuation and
even enlargement of the private sector. On
the contrary, there is another school of
thought, and that is the predominant one
now that favours the public sector. In either
case, savings have to be found. As the
Prime Minister has often been saying in all
her popular speeches, prosperity cannot be
achieved by mere speeches; sustained efforts
have to be made, sacrifices have to be made.
And those sacrifices have to come from two
directions—first is, securing a large
production by serious efforts by all—
including labour, and secondly, savings from
all, including the rich and the poor. I am
stressing this aspect because lately savings
have not been what they were earlier and
even the trend of production is not
satisfactory. Referring to some details, I
would say that the greatest part production
is from the forestry and allied agricultural
sector—what is referred to as the primary
sector. Now the decline there has been from
51.3 per cent of national domestic product
to 44.1 per cent in 9 years from 1960-61 to
1969-70. 1 am not saying that total
agricultural production has declined,
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[Shri U. N. Mahida] but there has been
no substantial increase. There is another
way of interpreting this that we in India
are developing slowly into an industrial
economy; we were not depending upon
rural or agricultural economy. In the
secondary sector covering Manufacture,
Construction, Electricity, Gas etc., there is
an improvement from 19 per cent of the
NDP to 22 per cent in a period of 9 years.
Another improvement in the tertiary
sector. This has been of the order of 29 per
cent of NDP in 1960-61 to 33 per cent in
1969-70. Now, though there has been a
steady trend of improvement in the last
two sectors, the increases do not suggest a
rapid pace of industrialisation. In fact, the
trend, though it has been sustained, is
hardly to be complacent about. In the
developed countries, the ratio of secondary
and tertiary  sectors—manufacturing,
construction, power, etc. to primary or
agriculture sector, show a much higher
percentage. Therefore, if prosperity is to be
achieved by rapid industrialisation, as in
the west, our efforts in this direction must
be stepped up.

I referred a little earlier to agrtoultare. and
while 1 stressed that the stepping up of
agricultural production is necessary—a:-
,d no economy can be sustained in a country
like ours except by tremendous efforts in
the agricultural base-a-transformation a
predominently agricultural or rural eco-
nomy, slumbering at a low level of sub-
sistence, a transformation to an industria-
lising society, is very necessary. Even
today, there is great relevance in the slogan,
of emphasised, by Sir M. Visvesvaraya,
"Industrialise, if we want to prosper", if we
want to proceed towards the goal of
prosperity, "Industrialise or Perish." What
was stressed 30 years ago is equally true
even today. This transformation can be
it about in two directions, as 1 suggested
earlie—Private Sector and Public Sector.
As to the private sector, it must be
emphasised that, although the social
desirability is there for investment in the
private sector is high, private sector
depends only on profit motive. There is no
other motive. In the private sector profit
incentive
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is of tremendous importance. With this
method only very slow progress can be
achieved. This has been the experience of
all western nations. We find them highly
industrialised today, but the rate was very
slow. But they had those conditions some
150 years ago. We cannot afford to be as
slow as that. If we become complacent and
try to keep the pace slow, we will be faced
with very great difficulties. It has to be
emphasised that where industrial revolution
has been delayed and equitable distribution
has been suppressed, the result; i.t social
conditions have culminated i.i explosive
political revolutions. This has been the
position in two biggest nations in the world.
It has been said about Rui I quote :—

"The delayed industrial revolution was
responsible for the political revolution." In
view of this, situated as we are, the State,
now is the master of economic destiny. It is
not so here only. Even in other countries this
is actually the case while referring to private
sectors. We are talking much of American
system and criticise controls. But the "Social
Control of Business" is equally great there.
The State now is in fact, the vehicle of ideas
and expectations of the people as a whole,
and I may add, hope and aims of accredited
political leaders. The private sector,
therefore, instead of criticising day in and
day out must accept the logic of the recent
elections. It must realise the need to extend
to the Government much more co-operation
than in the past. Their task is rendered easy
because the Prime Minister once declared :

"As long as the emphasis is on growth,

there will be little interference provided the
fruits of growth are also distributed "
properly".
The proviso is of great importance. While
talking of that proviso I am reminded of an
ancient sutra that applies to the rich in the
private sector and the like. The rich must
realise what Gandhiji said that they have to
live as trustees of their wealth. That aspect
of wealth has also been earlier referred
to in Ish-Upnishads :
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That has to be the approach of the
wealthy.

As to criticism of the taxation proposals,
arising particularly from the private sector
the criticism has been that we lose incentive,
if all that we earn has to be paid off as Income
tax. To that my reply would be: Earning a
little more even only a little more is better
than earning nothing. Putting it in other
words, if I can earn Rs. 10 more and pay Rs.
8 as tax, will it not'be beiler than not
earning anything extra. Paying additional
tax is an act of patriotism. I consider that the
richer people should earn more and more
and pay more taxes. Because there are
various forms of patriotism. People have
been going to jail. They have been agitating
over the countryside for reforms. Then, is it
not patriotism, Sir, to earn much more and
give more and more to the State, to the
people by way of income tax, so that the
public sector may expand and prosperity
can increase? (Time bell rings.) Only two
points. 1 have taken only five minutes.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Ten minutes.

SHRI U. N. MAHIDA : I referred earlier
to possibilities of political revolution if
industrial revolution is delayed. The only
one point I want to add, in this regard, is
that because of the pressure of national
aspirations and of the urgency of social and
economic  reforms, our industrially
backward society cannot patiently wait,
while the private sector haltingly builds up
momentum, firm by firm, product by
product and dividend by dividend. There-
fore, it is inevitable that the public sector
will have to be increasingly resorted to, not
as a dogma, but because there are distinct
advantages. Investment in public sector will
add to industrial potential as a whole. Not
only that it will create favourable
environments for the private sector itself. A
large number of industries in the private
sector cannot flourish except with the
assistance received from the public sector.
But, while singing all this praise and with all
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this advocacy for the Public Sector, I must
also mention their one great drawback. And
that is this : they are not yielding what they
should yield. Skipping over the details, I
might point out that our largest, most
established and oldest public undertaking,
the Railways, is in the red for four
successive years. Regarding other non-
departmental public undertakings, out of 67
concerns, excluding Hindustan Steel, 28 are
making a loss of Rs. 64 crores. Important
among them are Heavy Engineering
Corporation, Heavy Electricals and the
National Mineral Development Corporation.
Now, there are others which do make
profits. But practically all the profit is wiped
out by the losses. So with this really colossal
investment in the public sector, unless it is
geared to contribute to economic growth,
there will hardly be any justification for its
expansions. One of the main reasons, for
this sector not becoming profitable or at least
economical, is that their management lacks a
great deal of initiative. Because of this
inefficient, management, the returns from the
public sector have not been commensurate
with the investment made. The problem of
securing adequate returns from the ptiblic
sector undertakings has to be faced squarely
and remedies have to be applied. The
conventional explanations for the failures,
and the platitudes that you find both in the
Government's Memorandum and the Budget
speeches must be brushed aside and those in
charge of management must be told in clear
terms that within a reasonable period of
time, say, two to three years, they must
show results. Again, the policy of manning
the higher echelons in the public sector must
change. We are resorting to manning these
institutions on consideration other than
efficiency. I would not like to comment on
this but it is a matter for general observation
that the public undertakings very often give
temptation for accommodating helpful
administrators and party colleagues. {Time-
bell). One point only, Sir. I am leaving out
half the portion of my notes for the sin of
being the last speaker. So, I am merely
adding that the loss of the public sector is so
great that it is depressing our economy. From
year to year, we are merely
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[ Shri U. N. Mahida] protesting. No
improvement is taking place. Therefore, the
time has come when you should have a high
power commission for this sector. You have
set up an Irrigation Commission; you have
set up an Agricultural Commission; you
have also got a commission on
unemployment or underemployment with
Mr. Bhagwati as Chairman. I suggest that
this question of public sector undertakings
needs to be studied in a comprehensive
manner. It cannot be done by departmental
reviews or audit reports or by the
parliamentary ~ committee on  public
undertakings. What is required is the
establishment of a Commission on Public
Undertakings manned by competent
persons. Such a Commission should be set
up forthwith with comprehensive terms of
reference.

I will take only two minutes regarding
two items of taxation. Much has been said
against the tax on petrol. Not that J
advocate a revision or decrease of tax. The
23 paise additional tax on petrol is not
really a very heavy charge. I am speaking
from my experience as Vice-Chairman, of
managing one of the biggest transport
undertakings in this country, namely, the
State Transport Corporation of Bilingual
Bombay State. It had then the largest
number of vehicles. (Time-bell). The burden
in this case is not on poor people. The diesel
vehicles are not affected by this levy.
Agricultural transport will not suffer to any
extent. Lorries and Buses mostly run on
diesel. Now, if petrol is taxed, if people go
about in their beautiful cars, let them pay a
little more. And as for taxis, it is time that the
rates of taxi fares are increased. But in that
case also who pays ? The Government is
persistently refusing to increase the income
tax exemption limit from Rs. 5,000 to Rs.
7,500. When Government feel that these
people with Rs. 7,500 income are rich and do
not need exemption, those who can afford to
go about in towns in taxis are certainly
coming in the same rich class. If you do not
exempt people with Rs. 7,500 income and
taxing them is inevitable additional levy of
23 P. on petrol is also justifiable. But then I
have to suggest that the industry or the
sector that
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yields tax must also leally benefit. The
number of vehicles on the road has increased
rrom about two lakhs and odd to thirteen
lakhs after Independence, six to seven times
more. But the roads have not progressed to
that extent, neither has the surface of the
roads improved correspondingly. I would
therefore, appeal to the Finance Minister
that at least half of the amount realised from
petrol be allocated for the improvement of
roads, particularly village roads. Thank you.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Thank you. You have done
your duty as Transport Chairman.

Before 1 place the next week's programme
before the House, I have been directed by
the Chairman that a certain remark made by
Mr. Arjun Arora about the dress of a lady
Member be expunged. J direct that that
portion should be expunged.

ALLOCATION OF TIME FOR
DISPOSAL OF GOVERNMENT AND
OTHER BUSINESS

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : I have to inform Members
that the Business Advisory Committee at its
meeting held today, the 10th June, 1971,
allotted time as follows for Government
legislative and other business to be taken up
during the current Session of the Rajya
Sabha :

1. The Manipur Appropriation
(No. 2) Bill, 1971 . .1 hr.

2. The Bengal Finance (Sales Tax)
(Delhi Validation of Appoint
ments and Proceedings) Bill,

1971 e 1 hr.

3. The Appropriation (Railways)
No. 2 Bill, 1971 3 his.

4. The Mysore State Legislature
(Delegation of Powers) Bill,

5. The Gujarat State Legislature
(Delegation of Powers) Bill,
1971 e 1 hr.



